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dated the 25th January, 1988, publish-
ing the Metro Railway (Carriage pf
Baggage) Rules, 1988, [Placed 1n
Library, See No. LT-5517(88]

9 a——

REPORTS OF THE COMMITTEE ON
THE WELFARE OF SCHEDULED
CASTES AND SCHEDULED TRIBES

DR. FAGUNI RAM (Bihar): Sir,
1 beg to lay on the Table a copy each
(in English and Hindi) of the follow-
ing Reports of the Committee on the
Welfare of Scheduled Castes and
Scheduled Tribes:—

L

(i) Thirtieth Report of the Com-
mittee on the Ministry of Welfare—
Socio-economic conaitions of Sche-
duled Castes and Scheduled Tribes
in the Union Territory of Andaman
and Nicobar Islanas. |

(ii) 'Thirty-third Report of the
Committee on action taken by Gov-
ernment on the recommendations
contained in their Twenty-third
Report on the Ministry of Railways
(Railway Board)——Reservations for,
and employment of Scheduled Castes
and Scheduled Tribes in Western

Railway.

¢

—

ANNOUNCEMENT RE. GOVERN-
MENT BUSINESS FOR THE WEEK
COMMENCING MONDAY, THE TH
MARCH, 1988.

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI M. M. JACOB): Sir,
with your permission I rise to anno-
unce that Government Business in
this House during the week commen-
cing Monday, the 7th March, 1988;
will consist of:

1. Consideration of any item of
Government Businesg carried over
from today’s Order Paper.

2. General Discussion on Rail-

way Budget for 1988-89.

[The Deputy Chairman in the Chair]
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Tafad ATt Yur A o\ ¥ q99 9g
79 Rgeaqdt ang § g8 I ¥ Ay faar
Afy & Agaw fwar w fogr § @3-

= ge wilg @ & fog Aqr foer

T 1 o ® FFEAE J AN
1 sgre fegT 1L qedlEr ST -
" frEr w arafadwar o @9 ¥
forer wgm & 1 faaday wred) ag
Femgar g fmr o g AW g
frgy ax & Fa1 mar B fF
o) Al § ﬁrraﬂ UH QYT AT 8
fagsr @4 ¥ & Tgar & | qar
FIE QEU GATAG 2 | TF @Al
T fAAtor &3 1@ AR foew NaT
wfg gw Marfas §, agwas §
S favegor gegiwt ® o @ faared
were § qfed #3q &, S w4 e
A E, 9FA Y9 wed, @9
FF FTRARA IIGE, IRWIA L

& AR T 7@ ag T s
fordt S | e & IR A § Q
) m@AgT g F I
zfer s o v fawsl & oW
qx g wdr | fmersy 7T wF O
o & fag darg, wax fosqt ¥ fwg
grard | gAd ugrar & o swaw A
TAF W q?ﬁasrgurqfrm'r% fag
gar & SHr g fuewm & ar
¥ g wr & S foaw
FT =@, AR ARAFEW,
AR IR Y TG TOYER 18 )
2| foasi 7T gTOE  ArEOT, IFET
g T W ol F v & i g

qZA 7 QF AW 1T § T AR el

AN Y BT § WET q@AT IR 8
afw frersY ¥ oot faqwar & frag sma
SrEl A7 wad § A J@Er TR § !
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fosrst &1 %g AEw @@ fag WL
FEr g Al At Aaga &
TEATH W T F 77 @ T E )
Tqd w) AW FT AT @ #T s
g zan wraw. ghew, sfzaml,
ArANT TATRT A a9 g9 @01, FA-
aha‘«ia?a’m, trfza‘m‘f%fairﬁ
forgr ifa & et wam fagr wr g o
g @t & & we 3 aarfe g ¥
IET Tt AN a:rwa?% | |qIgd
IR IS FT Wged ax & fod 47
ae g fr gaa grersy Fead fayr s
gI & QUG SAwIAT § wry foar AT |
"iv @ @1 fear aumr a1 fafEs
¥ & IaF aradr H, SHHT qadl
¥ afg anit awrf trwrfa Sidk)
wﬁqa”r UTHAT B AT FG E ) O
Y § A R A0k T AW R
AA faaras w1 W g § 1 e |
97 aqied faaraa @@ 1y & a1 agrf
A gL AlET wq gF AT qr
q@r 91 @1 g & oy qng Eeicck il
A AT G E | g ey agw FA f7-
gifeq 4% agr AT I=; V4T qg TAT
g %A 206 3 mfra | 1986 &
I q9W & fwg S gam 4Qerr v
wearsa fwar war ar G yar owur iF
41 sfqws B G QAT @ X
A0 | F ANF F | F f@an &
g 77srfa'sr=ra>r:rqa%raméar
gravw @i & afvqre & g, efwm
gifgar #1 g ¥ yfewa &
fema & A faeras agr afuw & o
THE 4 aq1 7nar & & Asea fGaer
] giwa-Tifgaidy gt 71 #wfug
T & T 1 5§ &S0 9T
3w g 1 gu gmd fag frar faam
R TqraHET ¥ qfg wod gy aWaAT

oI g wfdea g &1 .

mafas W greafas foar &
weea wfus & 1 ogw aEgh RSy
fass grafas #wit wemfas GOraal
¥ 3g1a & 9w Feen & fF el ¥
ufwefy qmd | foasl #y 85 &5
gtwa & srw ag W g 5 A9 (e
qifer & wnfy %mﬁr IHK WL
fedaq & qruafs a1 At & IA6
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[gro wr At TrA]

qAerr  fpar rar %%ﬁm fairas
T TEE ATRT AG WF AT 1
% f3 5 wrra wtaay frernt @) Shrao
AT § & g e fad
Y-S S ﬁmﬁ F qg@ AT &Y,
a1t AR T fad wrwe fear
A | g wr fadgw Fewrsw ¢
JER 9GTY FT AAAT ITA AT T |
gzeEifens &t fusr st faaraw
#1 faesm AT et & foerr § s
F w0 # g §, agy mEeq &
gt g 18 & f gad e 9w
¥ gz A 0w a7 F IR
g o wama fedr st g
97 famadl ¥ szedtfeaz faar #1
s gt & A wwifaw fodt e
g1 @A F et wra § Gﬁ T
g1 WG wriwe g @ § faaw
TG~2 FI ATHT szml:ﬁa fereat
F RrE 1T 2 AR 9w & T
" i Fy § S gk fag fratfa
Bl 3 we gt o 9@ &1 oEA
g €T 9 faEgR ¥ ger-diiege
F fosm @t & T FESH A
fafrs = o7 g@d gy & AR
Bt A fossl F owwa &1 @R
A fadmw 0F OF g s T
Fr wWy fyy-faw g ) dar
CE T, gerqriege v faogr =7
fenr Fras &Y foem ¥ aga Agen-
quf e & T TerE ¥ anewd
AT qgw WA ¢ | fws o}
- 1C IS E - B I e A
aFd § 9F @I ux g aqifw fedr
FIAT FY TRIE F fag qF QFHT
AAFAT T AT QTET FE FEAE A
gr 1 gzehrfeTe &7 fusr & a7 &Y
g@ swfrrfor & o & dresa
# o & M ad T ITF AER
Faar g1 gl & =gar § fF g
AR My s fawr oo

favafaerras & wity &v w14 oA
gar 81 & ag Fwwm W g fr
fs oY gwe Fro a;r‘rt Fro fireo &
fax st fasg @ o, sa% fag

!
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ey fawr w7 ad fawm dd9m
gt & gy, ftaer wqw @@ ¥
g 7alq 3T e & EER(EED
ST § Suma fFT ST g% 1
fegmm & frany W favafaema
grgfewe go & 7 89 fwa fan:a
fearatat o & wafuw 4, 7@ 9
g g Fifs zzqr qT  ITH! uarr
Fafre me ¥ fav fm od g1
¥ qg sg0r g § 5 oMy &
faga #r syqam & =T ST FifE
fogd ¥ gmw w1 g fear o
el

ot § & fage & @99 H 39
J@ TEAT AGAT § | AW Al §
f& wear famafaarsa @@ queT
fagafaares &1 Ju ag fadza §
f& zwar Iy W & oaAt faar
strar =fge | " awgrr @ Wi
{TWUAA AgT FT OSNT g1 AT
famfaaran a1 «ff o< @ &¥
gt faar S ) qret ar o Araeer §
T gigesiy § M Arg g9 F
sy T g wasr st gfaafady
FT gt faur oo v @ oWy e
BEIQ met wrwiw freen §,  wwaT
Turl ¥ IrEd g9 9Har W
favafgarers 1 &9t fqar srooo
wrig w1 gER qm # o@efe ¥
qgy daw g .

uq ﬁw’rz m&r%aﬁ: K1
¥9 I a?ra:m HTear g |gtnw”r
AT & weAEre 15 st gt
FY AT %n FEY &7 § FRr SU
@Y 15.75 Sfgws orardt gheat i
T TR oileeak ® S FW &
iy | g 9Ad 48.22 wigww
@rr gfaga &\ oiiFeasr 9T
aR W W wwIe F 9fd xgy
gt &1 §@TT T gHFeI o
Jqr F1 glagd JT| F fag oF
AT I FHAA FT TAOAT FT
forasr gAY AT grevT ® gETT ATAT
a1 T Fe faT ogr aF gEr
qwr ¥ ug faafs o f& wigi #®,



4

177 Motion of Thanks on the [ 2 MARCH 1988 ]

g a0 ghwdt ¥, &1 ugr-
faar mrayr @ tawar o9@v) gR
f w2zt faa® & fag =@z oo &
fae a0t st ST asar 4T

. BT g TER F AW AEA

" fafreer @Y Afadt & s @
% fmar Sify § v woor €W
N4 & "WIg Fg 7Fd & WT A& §
W F15 M Tur aqg gem faEd
F1$ qar foar gieta 7 V1 sq &y
- gwa g § fv fawlansa & oo
© fgges e & A A w1 gia
fewr faw @@ §1mg g
fag g #Y g § wf fwar
Afg & &1 giewa ofard § s
E F9Ar A AR g g WA
favare g fv 39 Aifa & gv arwifad
gt et @R W ¥ gfhwaat &
Fenw ¥ faq aga-dr NG FaATs
st @Y & et ¥ oumgha sofi
o wagfaa stq wifa faemd faea
Fary w3 § s gier wr gefeya
gaqific & fao #MT wirvesX F
fas mazm 3 &1 gw o7 fendie
Fr fod @d & @ ogar @A
¥ qar quar 3 5 afe a9 gaar
A AT HAEE X FEar §r @
g TR 9 W ¥ gU g AR AW
Feg & gra &1 SN FT1 3EF IALU-
ac afg A w1 @Y & w® T
aw o gmfg sw@r § fF s
aodr Afedt # gt M awfe-
arfgat & Seg1A ud Fewmw & fEo
gase £ AT "R & wdEl ud
qqdl AGAT § g amr osfaw ¥
wfgs wafs @ § yew g‘r H'?ﬁTl

T gH W !

T

Irgamlfy AT, T T
gare qre g ) arfkart  SEwmawe
fe £ eqrra & THT T g
A 20 A WAFA_ 2395 =} Ao
Ao oqToFT & & a’r% THoTTofo
ot & & T@ HoTToLo GToFT
A, qIT FTLHAT & FAOAT gt
@ migxfedt B Wy @ ST
famra Y TR ¥ | IT A ASATH
§ wregw ¥ gA AR W o0w AT
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Tt fiett § A Wifqw qar anfaw
g9 7 g N &1 §Ufa w9 @
ARl Al g0 W gY o&d W ogw
qgg & fe Ui & A § Wi
frew geq.q gr AR fawAg  9qs
g, g m™ g wEag @
gheom oa mfeardt agh o & &3
W & W THF waeTev  SAa!
arigw feafa 7 seaw wen &0 sE
§F a8l af @ q@ar 91 fF owR
fadY wEE §@1 woar 9G¥ gar gr,
frdr gt od mrfgardt &1 #ww
g OWTAr ¥ 8@ 9§ qr IY A
AR # Ifee ¥ @y 4, 99w
g AT F HAM I]GT AT 9T |
AwA AT THT F AL F wiow
g MEAAE §fsa s aTe qgE
g, TR A ferr Wi g oAk
R GXH HIOTY wefra i T @)
FAFY Aifqat & wew @ oann #@y
feafs wwewt g1 € &, SAF sriuwiw
F WY TG TL §, T IUSANy
FE WAL qIT @ foww qr|
g qG § AVKIT 7 qFHAT & At
FL AT ITHI 9H q@T FAFT O
A w7 famr & ? osaar &
ST F 99 3BT A ST wEArd
g TAFT ST SH w1 wifasw g0
fear 21 @ wa afedw 78 <« &)
WG §6 7 36 wiw v o g
aar & ag a7 qf sAwr & wf
g SR WTq F @9, JaF Srew
F73 % foq o o &7 €, @ W
& A wEe o faar &1 feard
F fog afrem #e fag § Fuv ot
7 3 9 «f wFrE ST [Ear
w3 &1 ST fawe & A gear
W IT TG BT G B AR SAFY
AT G 5 &7 qER 790 )
Sg g AL IAMT F I A AT FAS
g ar trgar ST ST AIHT TAT O
wqd e G F T a0 Tw F
IAE STd 4 | ITH maﬁm arsg
T FTHTATSIT AT B WIZ AG AT
St ot ) afFT e 7w d@g & f
BR 63 S g F S W E
S W § R FeT ARG CAL ]

far st wr 1 39E SEar A"l
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[gro ®iqdY <] .

BSq § AR F @ F) AR qG
e GG 5 g7 HITr s AR
g, gy qudir 7gf &, g7 WA er
qE FHA A WA AT geAm
& mg FAT W@ T (Y@ W A

gugwwfa : qga www q o
/9T )

o FEAT W qu"ﬁrar %
arR & ¥ 57 g1 AgAr g F AR
gw F FAld FT HTATC Fé t

grawnfa : WSq WY I A
faqr 21 #9d Fgr & a@iwd Dfeg
N A% arW f@ar a7 wmea aga
gas & feer &1 #% aqrg 197 o

Mo FAT W FAE gl
qET AT TS BT OWW W
F Jerar 7 1 W F) W F
TATEY, U & frra ) wreer
e faars & arAy & wreor fraral Ay
T AN &7 @ & fREm B faurd
AR mghrs AT BT OITAT FLE
F Frar 395 wfus Jwwar i @
21 # mram Fear g fFoqmd wawe
A AT Y whw mgmar gEar
g‘m‘tzf‘nar?fwasﬁmzrﬁ AT
AR L T | .

wa § & arAa sa@dEr ey
ey A & wia  griew o 9w
FIAT E | FF IW T AFWT fqwr
A anfyg, WG F THIT 7. wAEIT
28 IAFT wwST § | SN wAYEAT
vma' AT FT "wrwr fagr sHa g
& qIqFT TIN § IR ARAT FeAD
St grer Iufeds 9TH ATIINIT IUCT-
afy ¥ F aAfaqmy 97 TER &
sere o7 § gifaw oF QiR wnda
T g .

SHRI G. SWAMINATHAN (Tomil
Nadu): Madam Deputy Chairman, I
am thankful to you for having given
me this opportunity to speak on the
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President’s Address. My thanks are
more so because this is my first
speech as the leader of the ATADMK
Group and 1 am thankful to the

Chairman for having recognised me-=

and my Group and allowed me to

speak today.

The demise of MGR has been men-
tioned in the President’s speech. I re-
member that our Prime Minister was
to visit Madras on the 21st December
and our Deputy Chairman was to
visit Madras on the 23rd and our
President wag to visit Madras on the
24th. As a party worker and as one
who had known how much MGR was
affectionate to the Prime Minister and
also to the ©President, we made it a

point to go io Madras on the 20th._ -2

On the 21st{ I was informed that our
previous Chiet Minister, Dr. MGR,
was at the airport to receive the
Prime Minister and some of our
friends who had been to the airport
informed me that even on  that vesy
day when he was there in the evening
to receive the Prime Minister on the
2ist, he was not feeling well, and
some of them, it appears had asked
him also, if you are not feeling well,
why did you come to receive the
Prime Minister? Even at that time he
informed them of hig affection for
the Prime Minister ana told them that

even though he may be a little indig= =

posed, it is his duty to receive the
Prime Minister when he is coming
over to Madras. To such an extent he
was affectionate and duty-bound.

On that day, Madam, there was the
unveiling of the statue of Pandit
Jawaharlal Neliru at Madras. That
was the statue which MGR very much
wanted to be unveiled by the Prime
Minister, and he was so happy that
before his demise he saw to it thal
the Prime Minister came
Madras and unveiled the statue, It
wag a great function and a great
oceasion for both, for him and the
Tamil Nadu people to see and hear
the Prime Minister when he unveiled
his grand-father's statue which was
placed at a very prominent place in

over 1o,

¥



181 Motion of Thanks on the [ 2 MARCH 1988 ]

Madras. And we were able to notice
even on the dais when the Prime
Minister came that MGR was not
Jeeling that well and the Prime Mini-
ster was asking him to sit down at
one particular point. But even then he
persisted and continued 1o be present
throughout the function and saw to
it that the function was very success-
ful. It also so happened that on that
day it wag very heavily raining in
Madrag and we were wondering if at
all the function would go off well.
But we were happy when in the
evening the Prime Minister arrived
by plane, the rain stopped for nearly
2-3 hours, almost till the function was
over, and immediately after the func-
wtion was over it again started raining.

Regarding the unveiling of the
statute we were very happy when on
the 23rd we were all at the airport
to receive our Vice-President when he
came over to Madras and we were
also told thay Dr. MGR ‘would also
be present to receive him. It was
even announced over the mike that
the Chief Minister will come and gar-
land the Vice-President when he comes
over to Madras and when we were
all anxiously waiting we were infor-
med that the Chief Minister has not
come. At that time itself we felt that

- something should be wrong because
dtherwise he would be the last person
not to come to the airport and not
to receive the Vice-President. Next
day it so happened that our President
was to come to Madras and MGR was
looking forwara to the visit of the
President to Tamil Nadu. I was even
informed that before his departure
to the United States for his treatment
he had informed the hon. President—
I do not know how far it is true—
that he should not make a trip to
Tamil Nadu so long as he was away
f#rom there and that as soon as he

¢ returned back it shoula be the first
occasion for the President to come to
the State. I am also told that the
President did not make a visit to his
pome-State even after assuming

- charge of his new office
one or two monthg because he had

for nearly
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given a word to MGR that he will not
come to Tamil Nadu so long as MGR
wag away from there. All the ume
MGR was very much looking forward
to the visit of the President. I krow
personally how much he was anxlous
that the President should be elected
and how he impressea upon all of
us the necessity of voting for our
President and seeing to it that he won
the election, even though the election
of the President was a simpler and
easier affair at that time. All things
were talked about but he was very
careful about the election of the Pre-
sident. Ana it so happened that when
all arrangements were made by both
the Government and the ATADMK
party to receive the President on the
24th morning to have a great ocea-
sion on that day, in the morning at
6 O clock we were informed of the
demise of our beloved Chief Minister
on that particular day. And it so
happened  that instead of  having
o celebration, it became a mourning func-
tiop for all of us for days together and
it will be so for years together. As one
who has moved with Dr. MGR I know—
and everybody else knows—his attitude of
humanism towards the people, He was
the one who always had feelings for the
people. There used to be a number of
visitors to his house; many workers and
others would visit his house in the morn.
ing at 9 or 9.30 and he would enquire
from everybody if they had the breakfast.
You ¢an imagine the number of persons
visitine the Chief Minister’s house; there
will be hundredg everyday and he would
enquire of everybody and breakfast, o1
at least coffee, would be served to every:
body, I may also here relate an incident,
It so happened that the Governor used
to give party when the Chief Justice was
sworn in. On occasions like this, people
used to be invited to Raj Bhavan and
breakfast used to be served because the
ceremony would be at about 8 Oclock and

that is normally the breakfast time. So,
on one accasion when we all assembled
there, Dr. MGR who was also there, en-
quired of one person who was previously
Chairman of Tamil Nadu Legislative Co-
uncil, Dr, Cherian, about the breakfast.



suas anvewm Uy Liuiks on the | RAJY A SABHA ]

[Shri G. Swaminathan]

Mrs, Cherian was also there and she was
4 member of the Council and later be-
came President of probably 3ocial Welfare
Board. Dr, MGR enquired if shc had
ther breakfast and she replied, “No, [ do
uot take breakfast, I only take junch.”
Bug be said, “no, you should no; do that”
and she must have the breakfast and
somehow he prevailed upon that lady to
lake breakfast, Mr Gopal Krishna Gandhi
who ig now President’s Private Secretary
was then Sccreiary to the Governor and
be was arranging the breakfast and mak-
g all other arrangements and was mov
ing about. Dr. MGR asked him, if be
thad his breaxfast. He replied, “no, 1 do
not have time because I have to make
ol these arrangements for the ceremony
and see to the comfortg of everybody
eise”. He said, “no, you should not do
all this without taking your breakfast first’
and he told him to take the breakfast.
He was such a person, He had suffered
in hig younger days. We were inlormed
that in his younger days. for days he
could not have food :and he went without
rood. He was not able to pursue his
studies because of poverty. He could get
cducation only upto fifth standard and
later on he could not continue. In his
own autobiography and the  biogra-
phies written by  others, it is said
that he was not able to pursue edu-
cation; he used to starve. And gince
he had experienced all this in his younger
days, he saw to it that everybody was
properly ted. That was the prime motiva-
tion for him. That was one reason that
he introduced nutritivg meal scheme.
When he was the Chief Minister, 1 was
associated with him for a numbe; of years
with regaid to this meals scheme and I
know what anxiety he had for the &8
lakh school children in Tami] Nadu to
get proper food, Some of us used to say
that it was not possible to cook food for
all these children in the kitchens attached
to schools. I know there are many other
States like Gujarat etc, who started this
scheme but ultimately they could not con-
tinue it. But in Tamil Nadu, this scheme
was introduced tor 88 lakh school child-
ren and that scheme continues. The food
is cooked in the ki'chens attached to the
tchools and is served to the Children.
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You can imagineg how fondly Dr. MGR
made all these schemes work. Ther, are
many other welfare measures he had taken

which had the appreciation and approba-
tion of the people in Tamil Nadu. This

nutrition programme is one of the most™

mmportant schemes he introduced. After
seeing the example of Tami] Nadu, many
other States have come forward to start
a similar scheme, and I understand, the
Planning Commission has come forward
to subsidise the scheme to a large extent
Then, there was a scheme of >upplying
school uniforms to the childrey going to
schools. He arranged for the uniforms
to be supplied to all the school children.
Then there was the scheme of gupplying
free text books to alj the school child-
ren in Tamil Nadu., Then there was a
scheme  of medical check-up and free
supply of medicines to all the 88 1la

school children in Tamij Nadu and under
this scheme, vitamines, iodizeq salt, vita-
min A etc. were supplied to the school
children. All the children were examined
and they were also screened in regard to
even leprosy. He alsg gave dhotis and
sarees tq thousnadg of poor men and
women in the villages, At ong time, when
the co-operative sector wag loaded heavily
with a lot of dhotis and sarees because
they were not able to sell the szame—
crores worth of stocks got accumulated—
he saw to it that they were distributed
to the people, to the poor people. Then,

another welfare measure was introduced _gq

in the last Budget. He found that a
number of poor people were not able to
afford chappals and because of this they
were not able to walk in the hot Sun.
Chappals were provided to these  poor
people, specially the old among them. The
scheme of provision of electricity to poor
households and Government subsidising the
same Was another scheme initiated by Dr
MGR. 1 am very happy to find tha; in
this Budget the Finance Minister is
proposing to introduce such a scheme
all over India. This way, millions of

people will be benefited. . = . A

¥

.

Madam, even though h. initiated a
number of welfare measures, he ensured
that this never affected the economy of
the State, He saw to it, gt the same
time, that the economy of the State also

|

1
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/ In a proper manner, He repe-
_nphasised the poing to this Minis-
at they should always keep in mind

-osperity of the people of Tamil
m All the people who moved closely
with him knew that he was an outstand-
ing personality. Hig contribution tc the
country iy general and to the State in
particular has  been recognised by the
Government of India, by the hon. Prime
Minister, Shri Rajiv Gandhi, and he was
awarded Bharat Ratana posthumously, As
far as I know, he was the only Chief
Minister ¢n whose demise a holiday was
declared throughout the country. This
fhas been recognised and appreciated by the
people of Tamil Nadu. Whatever may
happen in between, the people of Tamil
Nadu will stand wholeheartedly by the

ngress, during the next election. The
people of Tamil Nadu will stand by Shri
Rajiv Gandhi during the next elections. I
hope, the elections will take place as
early as possible; it has been announced
that the elections will take place within
three-four months. Enumeration and up-
dating of the voters’ lists going to be
undertaken, We hope that thig process
will be completed around April and the
elections will take place by May or June
at the most. Tt is the desire of the people
of Tamil Nadu that there should be early
electiongy and we hope that the people of
Tamil Nadu, who have a great admira-

o~-tion for Drr MGR and also for my lea-

der, Misg Jayalalitha who is ably follow-
ing in his footsteps, which has been ap-
preciated by the people of Tamil Nadu.
will give a proper verdict and that the
Congress (I), with our support, will bhe
able to muster a great strength in Tamil
Nadu.

Madam, some of my colleagues have
spoken earlier on the President’s Rule in
Tamil Nadu, They have criticised the
Government of Tndia and the hon, Prime
Minister for bringing Tamil Nadu under
President’s Rule. They say that this was

,, destruction of democracy in Tamil Nadu,

1 would here, only wish ty refer to the
report which wag sent hy the Governor of
Tamil Nadu to the President. Tt ic verv
clear in this rerard. He has emmmernted
six pointe in his vemort to tha President.
The first point was in regard to the procee.
dings in the Tamil Nadu Assembly on 28th
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January, 1988. The House met at 10.00
AM, and immediately thereafter, the hon.
Speaker gdjourned the House to meet again
at 12 noon. The reason given by him
was that he got a telephone call, that
some five  Congress (I) Members
telephoned to him saying that they

werg resigning as Members of the Con-
gress (49) Party. The hon. Spea-
ker said that because he received a

telephone  call from the Congress (1)
Members, he will await confirmation. to
know whether they have really resigned
from thy Congress (T) and, therefore he
was adjourning the House up to 12 noon.
Madam, 1 bhave been a presiding officer
for two terms, ip the Tamil Nadu Legis-
lative Counci] and 1T have alsp attended
many meetings of presiding officers of
legislative bodieg in India,

SHRI ALADI ARUNA aliass V,
ARUNACHALAM (Tamil Nadu): The
hon, Member is dealing with the pro-
ceedings of the House in Tamil Nadu.
As per the Rules of Procedure it has
been strictly prohibited, I would like
to quote the rule as under: i}

“238. Rules to be observed while
speaking: A member while gpeak-
ing shall not—

(i) refer to any matter of fact
which a judicial detision is pend-

ing;

(ii) make a personal charge
against 5 member;

(iii) use offensire ¢xpressions

about the conduct ur proceedings
of the Houses or agny State Legis
lature.”

Now he is dealing with the preroga
tive of the Speaker. Even now he s
the Speaker and thervfore, the hon.
Member has no right to speak about
the prerogative of the Speaker.

THE DEPUTY CHAIRMAN: Yes,
please don’t mention,

SHR] G. SWAMINATHAN: Madam,
the point is. once a judgement  has
beey, given, we have got every right
to talk about the j.dgement Now
there is no House in Tamil Nadu,
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SHRI M. VINCENT (Tamil Nadu):
The Speaker is there.

SHRI ALADI ARUNA d4lias V.
ARUNACHALAM: H, is speaking
about the proceedings of the House.

SHR] G. SWAMINATHAN: When
the President’s rule is imposed and
the Governor has written so much to
the President, all these things are
now open for discussion. .

SHRI ALADI ARUNA alias V,
ARUNACHALAM:. The rule strictly
prohibitg this I am not against what
happened there butj he cahnot discuss
the proceedings of the House, (Inter-
ruptions).

THE DEPUTY CHAIRMAN: Mr,
Swaminathan, I will request you to
refraip from making such references
as far as possible,

SHR; G. SWAMINATHAN. The
Speaker has the right to adjourn the
House but he has to do it under the
rules, He cannot suo motu take ac-
tion, _ -

SHRI M. VINCENT: You have no
right to say that. N

SHRI G, SWAMINATHAN. He can
do it within the rules framed by the
House, within the ambit of the con-
ventions, For this purpose | will
quote from the Practize and Procedure
in Parliament by K aul and Shakdher,
which says. ..

SHRI ALADI ARUNA  aliass V.
ARUNACHALAM: It is the respon-
sibility of the Speaker to i1ake action
and then it is for the House concern-
ed to see whether the action is right
or not [t is not for you and me to
discusg the matter here,

SHRI G. SWAMINATHAN: 1 would
bring to your notice as to what has
been said by the authority, Kaul and
Shakdher.
Normally the Speaker works within
the powers given to him by the House
and takes care to see that there is no

On page 807 it is said:
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deviation from the establs
dure, Mo D \

THE DEPUTY CHAIRMAN:
Swaminathan, we will have g d
sion op the Proclamation regavgses®
Tamil Nadu, At that time, if you
want, you may do se¢ but not gt this
stage. ‘ B

SHRI G. SWAMINATHAN: Even
then the same question will arise, The
hon, Member will say the same thing
that we cannot talk,

SHRI ALADI ARUNA  glias V.
ARUNACHALAM: The remedy is not
available here. That is available only
in that House,

SHRI G, SWAMINATHAN: Y am not s
questioning imposition of the President’s
rule, but I have every right to say what
is wrong, not according to me but accor-
ing to the Governor of Tamil Nadu.

SHRI ALADI ARUNA alias V.
ARUNACHALAM: If you speak that
abouy the Speaker in Tamil Nadu, T will
speak about Speakers in other States.
(Interruptions) .

SHRI G. SWAMINATHAN: Madam,
this was allowed when my erstwhile col-
league, Shri Vincent, spoke here. He
spcke  everything  that happened in
Tamil Nadu. In Lok Sabha also the—
same thing was allowed.

THE DEPUTY CHAIRMAN: You re-
serve your remarks for the  discussion
that is cominy on Tamil Nadu.

SHRI G. SWAMINATHAN: Madam,
this has already been allowed in Lok
Sabha. The Governor has clearly stated
that it was improper on the part of
the Speaker to have adjourned the House
at 10.00 hrs. That is what the Governor
says. T am not saying that. -\

-

SHRI M. VINCENT: He cannot say

it bere. !

SHRI G, SWAMINATHAN:: The
Speaker has no right to adjourm the
House. Unterruptions) . He says
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that somebody has phoned him and there-
fore, he has to verify, So, he adjourns the
House up to 12.00 hrs.

SHRI ALADI ARUNA alias V.

ARUNACHALAM: Madam, you  are

=mgPening the floodgate, Then I will speak
about the Speakers of other States.

SHRI G, SAWMINATHAN: It was to-
tally wrong on the part of the Speaker to
adjourn the House.  That was one of
the considerations that weighted with the
Governor in asking the President to have
President’s rule there.

Again at 12 o‘clock, this wonderful
Speaker of the Tamil Nadu  Assembly
says: “There are about six Ministers be-
longing to the other group” (i.e. my

-~ group of AIFADMK) “and 1 am taking
action against them”. And he removed
them ag Members of the Assembly, On
what ground? On the ground that these
people had worked against. . .

.

THE DEPUTY CHAIRMAN: Mr.

Swaminathan, you can raise this matter

when you speak at the time of discussing
the Presidential proclamation.

SHRI G. SWAMINATHAN: No Ma-
dam, it i an important matter for me.
What he says is, it violates the Anti-De-
fection Act, But the hon, Speaker

~ ~pever asked the opinion of these people.
According to rules of natural justice, the
rartv has to be given a chance lo  ex-
plain. What has happened here? Ths
erstwhile AI-ADMK Party gave a notice
to most of us—five of us, including me—
saying that we have violated the whip.
They foreet that the Whip wag not there.
But that is a different matter. Anyway,
he issued a letter to the Chairman and
asked him that vwnder the Disqualification
Act action should be taken against five of
us here. But ultimately what your Secre-
,tariat hag dome. what the Chairman has
¢ dome i that he has issued a notice ask-
ine me, among others, “what is your op-
imion about that matter?’. And T have
to inform the Chairman whether what
T have done is right of wrong. So 1
<hould be given an opportunity, a chance
to explain. Then after giving me a
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chance, you have to take a decision, No
judge takes a decision without giving an
opportrunity to the other party to state his
opinion. But here is 5 Speaker who, with~
out giving any chance to anybody, remo-
ves those people, disqualifies those people,

THE DEPUTY CHAIRMAN: Your
time is up.

SHRI ALADI ARUNA glias V.,
ARUNACHALAM: For the information
of the House, an opportunity was given
to the Ministers.

SHRI G. SWAMINATHAN: Madam, I
would like to inform you that the action
taken by the Speaker on that particular
day was responsbile for the President’s
rule. Nobody else is responsible  for this.
He himslef is responsible for this. And
what was done by the members be-
longing to Shri Aladi Aruna’s group of
AYADMK Party—the violence inside the
House—has been responsbile for all this.
1 fully agree with the imposition of Pre-
sident’s rule in Tamil Nadu, The kind
of vote that they got—they got about
98 persons voting for them—is violative
of any rules of justice that have to be
followed by any Speaker, I do not
want to go further into jt. I have got a
long list of actions done by this Speaker,
but, T do aot want ot narrate them, includ.
ing the one of releasing peonle who had
been jailed by the Madras High Court
One day he comes and says; “I am the
authority, I am a democrat. Now I am
releasing these two people who have been
senteaced by the High Court”. All thi.
he has done. But that ig a different mat-
ter altogether,

SHRI ALADI ARUNA glias V.
ARUNACHALAM: With you blessing, of
ceurse.,

SHRI G, SWAMINATHAN: T fullv
agree with the view that has bcen taken
by Government of India and nnhody can
do anything else in Tamil Nadu in this
kind of situation. T fully support the mea-
sures taken by the Government and give
my full cooperation to the Government
in this matter.
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(Shri G. Swaminathan)

Finally, 1 want to talk about one thing
more—the Cauvery water dispute. Much
has been talked there. I belong to a
particular district—Tanjavur—which  has
been severely affected by lack of Cauvery
water which have been impounded by
Karpataka agaipst the 1924 Agreement.
About 14 years have gone by. The Agree.
ment has not becn renewed and the Kar-
nptaka Government has constructed many
dams in Karnataky without getting permis.
sion from Government of India. This
year on gbout 3% lakh acres of land,
paddy could not be cultivated, There has
been a great hardship and hundreds of
crores worth of rice has been lost by the
peasants and agricultural labourers  of
this disteict. When MGR was alive, the
Government of Tamil Nadu had reques-
ted Government of India to have a tribu-
nal to see that the Cauvery water dispute
is settled. It is now an inter-State river
water dispute and it is incumbent upon
Government of India to see that a tri-
bunal is appointed and a settlement made.
Now I would plead with the Government,
especially now because President’s eule
is there and the Governor is there, to take
the initiative in thig matter, talk with the
Karnataky Govenoment, have a tribunal
and settle thiy matter as early as possible.
so that this long-pending dispute of 14
years is settled to the benefit of Tamil
Nadu.

Thank you, Madam, for having given
me this pleasant opportunity to
on the Peesident’s Address.
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DR. NAGEN SAIKIA (Assam): Ma-
dam Deputy Chairman, T am thankful to
you for allowing me to speak on the
President’s Address but at the same time,
I hope you would give me the opportu-
nity to complete my points.

THE DEPUTY CHAIRMAN: Within
your time limit. .. .-

DR. NAGEN SAIKIA: For the last

few days, I have been listening to the
speeches made by the hon. Members of
both sides. I also join the Mo-
tion of  Thanks to the hon.
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dishonesty in public life, The Iofty ideals
of democracy, secularism and socialism
have lost their meanings and they are now
scme lifeless words of the dictionary to
be quoted frequently to cover up the
ugly faces and misdeeds, Never did the
history of our country experienca such a
state of aflairs before,

The economic condition of the pzople
is beyond imagination today. The inflation
has come up to such a point that the
rupee has already lost its buying capacity
and crores of people are living under
starvation level in the country.

The Government is not aware that it
is sitting on the volcano of hunger and

anger of the people. It should take @9,,

lesson from history, Otherwise, it will
have to pay very badly in no time. Should
we remind the f{ate of the haif a million
privileged people of France at the hands
of the twenty five million starvation peo-
ple of the country during the time of the
great French Revolution? -

This Government does not care to eat
back its own words and to betray peo-
ple. In Angust, 1985, the historic Assam
Accord -was signed. But till today the
Government has not come sincerely for-
word to implement fully even a single
clause, Tt is still kept in the cupboarq of
the Government,
is insincere, soc much so that IMDFf
Act, till today, has neither been repealed
nor amended, This attitude of the Gov-
ernment  is inviting fresh agi* tion in
Assam, The All Assam Students’ Union
has started its agitational proaramme.
Tomorrow lakhs of people will come out

to the  “=ts and they would not hesitate
to ! Yeir lives for ths cause of
t The oil blockade pro-

ants is the first signal
e against the Cen-

Even this Governmept-a
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Railway Division at Rangia is denied, the
proposed bridge over the Brahmaputra at
Bogibilj is also denied. Till today, it is not
finalised whether the proposed oil refinery
would be in the public sector and whether

““these would be a petrochemical complex
with it. The Prime Minister, in a public
meeting in Guwahati, in 1986, declared
that a Centra] University wouid bz set up
in the Brahmaputra Valley of the State,
But, at present, a Central Minister of
State is declaring his promise to set up
the university in a place of his own
choice, Does the Government uspire to get
people’s support by this way?

The Centre is not willing at ail 1o solve
the border problems, The Bangladesh

border has not been sealed tili this date.
the people from
crossing the border un-
going

Bangiadesh are
prevented. (Interruptions) Are we
to save the sovereignty of o
this way? The inter-State
are also not scttied. On
sam, at the instance of
ernment, the Nagalap

set up 1ts election F N
with Meghalaya al’

Much has F v ¥ ? N/ v
ernment’s effr \ﬁ? \6? is
people’s ¢ ej = its
manifestat v \y ? el

unless
cas
3?0;7”"'/
This Government

N e-
media’ & . j*f
- &
fﬂ NG
of federalism, It fails to Tu..

ment
the country can be led through lhe path

- of progress only with the full help and

iy,

[N

f~ ment i3 trying to smatc* <

cooperation of the people; and people’s
cooperation can be had only by giving {t -
maximum autonomy to thg States for
their own development. But this Govern-
State power
even by dep]oyino =TThHe > time of
elections, wi ; on

t t
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Government- speaks in a way and acts in
another way, Much has been said about
the protection of forests and prevention of
pollution ot water, But what about the
open cast mining projects run with the
help of some private companies by the
Coal Authority of India in Margherita
by which green hill after green hill is be-
ing destroyed and the water ang the soil
are polluted? The Government proclaims
its Nationa] Water Policy with big words.
But what ahout the Brahmaputra Board
set up eight years agp to control the
Brahmaputra and to produce big hydel po-
wer? On the other hand the Government’s
assistance to the flood-hit State of Assam
is like a drop of water in the ocean of
sands, Should we thank the Government
for all these failures?

Foreign policy of the Goverrment
should also be made more straight and
clear. Our relations with USSR are
admirable but our involvement in  Sai
Lanka and our failure to built up cordial
relations with China need review  once-
more.

With these words I conclude that the
functioning of the Government in the past
few years is far behind the satisfaction
of the country. -

ot w1 ww fag (797 937W) -
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SHRI M. A. BABY (Kerala): Madam,
it is already 1.30.

THE DEPUTY CHAIRMAN:
start pow and thep you can

You
continue.

SHRI M. A. BABY: Madam Deputy
Chairman, I would like to star; by say-
ing that it would have been betler if our
hon, Prime Minister hag been  present
here tg listen to at least the last leg of
the discussion in thig august House.

I am aware of hig preoccupations with
many, important responsibilities, still it
would huive been better if ne had come.
as the Hon., Prime Minister is supposed
to reply to our discussion today in the
evening,

Is it sufficient, Madam, to begip with?
1 cap continue in the afternoon, -

THE DEPUTY CHAIRMAN: It seems
you are hungry.

SHRI M. A. BABY: No, no; it all.

THE DEPUTY CHAIRMAN: Now the

Hoyse stands adjourned for lunch and
will'; meet again at 2.30 p.m.
4 The House then adjourned

for lunch at thirty-one minutes
past one of the clock.

The House reassembled after lunch at
thirty-two minutes past two of the clock,
The Vice-Chairman (Shri H. Hapoman-
thappa) in the Chair,

SHRI M. A. BABY: Sir, I had begun
my speech by mentioning that it would
have been better if our hon. Prime Min-
ister had been present here so that he
could give a reply t, the points raised
by us, after at least listening to the last
leg of the discussions here. Now tae
Prime Minister would be coming here
after giving a reply in the other House
and I do not kmow whether he would be
in a position to take into account the
discussoing that are going on here.
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Sir, I rise to oppose this motiop pre
cisely because this Government has been
showing its efficiency onmly in indulging
in gross corruption. Taig  Government
has been displaying its efficiency only in
destroying democratic values in our coun-
try, I rise to oppose thig motiop because
this Government has beep showing effi-
ciency only in increasing poverty in our
country, only in making our country a
place whete there iy the highest number
of unemployed‘ wandering op the streets
and in the villages, This Government hass
indeed, been successful in making this
country with the highest number if illite-
rates in the world, I do not want to go
into details because all these thingg are
well-known. But in the President’s Ad-
dress, there i mot 4 single mention about
how this Government is going to res-
tructure its own policies so that  these
challenges cap be met. There is no men-
tion in the Addresg about any significant
policy changes. The very same old poli-
cies are being continued, which resulted
in these various problems; unemployment,
poverty, misery, hunger, disease, illiteracy
and so on. It is due to this reasop that
we strongly register our  disagreement
with the contents of the President’s Ad-
dress. We have gone through the speech
many times but we have faileg to see
any menlion about corruptio, in the
whaoole text of the speech, There is no
mention about meetiné one of the gra-
vest challenges which our country i
facing today. I do-not know whether the
word ‘corruption’ has become unparlia-
mentary ZBometime back, for 5 brief
period, the word ‘President’ wag uaparlia-
mentary. Now I do not know whether
the ruling party hag decided that even

the word ‘corruption’ should not be men-
tioned,

Sir, today, the situation in the couatry
is alarming. Corruption has been mnation-
alised. Corruption has beep nationalised
by the ruling party at the Centre, We
have been demanding nationalisation of
many industries. But you have nationalis-
ed corruption and You have failed to
check it. What is more; you yourself are
indulging in corruption, Never before in
the history of the country ‘has the top-
mog; leadership of the country beep ac-
cused of indulging in corrupt practices.
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We may think of purifying the Ganga.
But if the Gangotri itself is polluted, how
will it be possible? If you have to fight
corruption, I do not think, with the pre-
sent Prime Minister at the  helm of
affairs with the Congress (I) at the
helm of affairs, any meaningful fight, can
be put up against corruption, That is why
we raised the demand that this Govern-
ment should resign. Corruption, as has
been noted by many, as has been metion-
ed by some of my estimated colleagues
earlier, hag become a way of life. 1 need
1ot aave to elaborate on this, Corruption
has many dimensions, Certain areas were
considered to be free of corrupg practices;

for example, the defence services. To-~

day, very solid evidence has been brought
in to drive home the point that even in
thy defence services, corruption, Iam-
pant corruption, has been continuing.
Thig is a very alarming, distressing and
dangerous situation, This is what pre-
cisely affects the morale of the people
of our country; in particular  the armed
forces. Thais ig one side,

What is happening op the other side?
Corruption in each ‘and every dealing
is well-established. In addition to this,
corruption is being practised in poiitics
as well Democratic values are not be-
ing followed. We have enacteq the anti-
defection legislation. But thz ruling
party at the Centre is violating it.
What happened in Meghalaya? In the
February 2 elections, lne ruling party
at the Centre pgot only 22 seats out of
the 59 resulty declared. The Hill Peo-
ple’s Union got 19 seats. Nobody secur-
ed a niajority, The Congress (I) secur-
ed only 32 per cent of votes. At 3 meet-
ing hel on the 6th the regional parti-
es announced that they are forming an
alliance and they staked their claim for
for forming the Government,  The
Governor did not pay any heed to this
genuine, democratic, demand of  the
regiona] pariies whg constituted a maj-
ority in, the Maghalaya Assembly. In-
stead of that, the leader of the Congress
(I) was invited to form the Government
who could command only one more sup-
port from 4 defector frop the Hill Peo-
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ple’s Union, He was allowed to form
the Government without  verifying the
support of Congress (I). Then the Chief
Minister had ample time to lure away
people, so entice away people., Since

Ay

these things are known to the people, I~

would not like to go inmto details, but
out of the 19 members of the Hil] Peo-
ple’s Union less than one-thirds defected.
They are liable to be disqualfied as per
the Anti-defection Act. Are you im-
voking the provision of the Acty The
leaders have given it in writing to the
Speaker. Thig was done at the time of
the election of ihz Speaker and also at
the time of the ‘No Confidence Motion’.
These members were given whip on both
the occas.ons. Less than one-fnird mem-
bers of the Hill People’s Union vioka™d
that whip but they are not disqualified.
Instead they have been made ministers.
This is how the ruling party is upholding
the democratic values. I do no; wani io
say what happened in Tripura, but 1
want t, reizrate one point, the most
dangerous practice of involving army in
political activities with ulterior motives
of the ruling party at the Centre, This
is the most dangerous thing, My friends
on the other side also should take' note
of these things. Why? If you staént in-
volving army ip political activities, army
will demand ity share in polilics later!on.
We are experiencing this in our sub<con-
tinent, Many countries surrouadin;

India have 'nad thig grucsome experience
of involving military in politics. Ou

democratic foundation could

withstar
this pressure all along and each one OP‘(

us cap congratulate oneself and others
for preserving the democratic foundation
al] along, but that is being threatened
today. If army was to be deployed in
Tripura, why was this army not deploy-
ed three-four weeks earlier, why only
three days before the election? If the
Central Government could wait til] that
day, heavens woulq not have fallen had
they waited for anothe. three-four days
till the electiong were over. So, the politt-
cal dividend that the ruling party at the
Centre gets out of deploying army at the
fag end of elections is itself violation of
conventions and practiceg in 4 democracy.
It has been mentioned here that the

\

-
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whole administrative machinery  should
Dot be touched once the electionn process
Starts, Thig is one thing. Secondly; comb-
ing operations were started in many

* place by paramilitary forces. Ordinary
people were threatened that if they are
going to stand with the red flag, their
lives would not be protected from the
attacks of TNV. Thig is how they were
threatened. Along with other Members
of Parlizment I had also the same pet
sonal experience of. ..

SHRI DHARANIDHAR BASUMA-
TARI (Assam): May 1 infory, you, it
is the Chief Minister of Tripura whae
invited the army? I was there.

SHRI M.A. BABY. Thjs ig absolutely
wrong, The Chief Minister never invited
and I would like to touch this point alsc
Thank you for mentioning this aspect
Apart from everything, the proposal ot
the Sarkaria Commission has been violat-
ed. If army i to be deployed, State Gov

. erament should be consulted, Thag was
tqot being pursued in this particular in
Skgpce. .
e
\°ming t, appointment of Governors,
the foffice of the Governors is being belit-
tlegt by the ruling p ity at the Centre, as
¢'f 7appoiniment of some ordinary people
-";dinary officer is being done, I remember
Emving read some literature of the Consti-

uent Assembly on thig point. When this
point wag being mooted out, apprehen
sions were mentioned whether the office
of the Governor would be reduced to that
Of an 1gent of the Centre. At that time
the leaders of our country, the leaders
who drafted the Constitution, including
Pandi; Jawaharla) Nehru, promiseq to
the Constituent Assembly that  they
were  thinking  of finding out
eminent  personalitics free from
political controversy, to bs appointeq as
Governors, An assurance to that effect
Way given in the Constituen; Assembly.
But what is being practised today? 1 do
Dot want to go into detiils, Recently,
nNew Governors have been appointed.
Even the minimum courtesy of inform-
ing the Chief Ministers in time wag not
observed. Only y few houry before the
formal order of appointment was signed,
they were just telephonically informed.
There was n, consultation. These are
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certain aspects which should  disturb
everybody, which should disturb those
Whg cherisn democratic values to be sus-
tained in our country, It ig the ruling
party at the Centre which is jug giving
scant respect to whatever liltle remains
of democratic values in our society to-
day. In the Presidential Address, there
is mention about defending democracy,
freedom and all that. Where i democracy
defended? The question of safe guarding
the integrity of our country is  being
mentioned, What are you doing at the
Centre- Whaat is the ruling party at the
Centre doing in our country? Yo, are
having an alliance with TUJS in Tripura,
which is an overground organisation of
TNV, an anti-nationa] terrorist organisa-
tion. With all manipulation, you could
manage to get z little more than 47 per
cent of votes, whereas the Ieft Front
got 3 per cent more thap what the al-
liance got. Do you know what resolu-
tion was passed by TUJS on 27th Feb-
ruiry? On 27th February, TUJS, yp al-
liance partner of Congress (I) in Tripura,
adopted a resolution demanding discus-
sions with the TNV tfo sort out the prob-
lems. Now things are coming out. On
the one hand, you speak ‘about defend-
the nation:l unity and integrity of our
country, on the other hand you enter
inty an alliance with 2 party like TUJS
which i an overground organisation of
anti-national  terrorists ’orgarisation,
TNV, which operates from a foreign
soil, If you are doing this in Tiipura,
one can very well see how the whole
situation in Punjab has been vitinted, In
this House, we have haq many discus-
sions. Who brought Bhindranwa’e into
the picture? Whe, had justified Bhindran-
wale a5 just a religious leader? We would
like to ask that, beciuse people belong-
ing to all political partieg are beng kill-
ed-seven, nine, ten like that. Numbers
do not have any meaning in reflecting
tne sorrow and grief thag is being experi-
ence| in the State ,¢ Punjab, Who creat-
ed this situation? Tust to dislodge the
Akali Dal from the political scene of
Punjab, the Congress (I) at the Centre
wanted to defeat the Akali Dal, they
wanted to prop up an alternative force

in Punjab, s, that with that division, the
Congress (I) coulq come to acquire the
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leadership in Pumjab. I would like to
strike a note of caution: the same type
of dirty game is being practised by the
Congress (I) in Tamil Nady also, With
all sincerity and earnestness, I would like
to request the Centra] Government, kind-
ly do not convert Tamil Nadu intp an-
other Punjab. So the way in which the
Congress (I) at Centre has been behav-
ing all these years force me to say that
with the Congress (I) at the helms of
affairs, democracy cannot be defended in
our country, aational integrity cannot be
defended in our country, the rights of
the people cannot be defended in our
country. In my home State of Kerala,
you have been sustaining alliance with
all types of rabid caste, communa] forces.
Can anyone from the other side, those who
are speaking about national unity and com.
munal harmoay, secularism being preserv-
ed and all that, dispute this? You have beey
sustaining an alliance of  casteist and
communal forces in  Kerala  today.
Apgainst whom? Against the mos; prog-
ressive democratic  left element. You
started thig dangerous pame, not today,
but you starteq it in the year 1958-59.
When for the firs; time in the experience
of our country in the year 1957 a com-
munist government was voted to office in
Kerala, all the reactiomary forces within
the country and outsidé ganged up against
that Government. Congresg (I) establish-
ed an alliance with 4wll casteist, com-
munal forces and started the so-called
liberatiop struggle. It is interesting to
note that some of the leaders of the so-
callzd liberation struggle latey on admitt-
ed that even American dollars were ac-
cepted in that so-called liberation strug-
gle against the communist Government
of Kerala. The dangerooug game that
started practising jn Kerala, implement-
ed in Kerala in the year 1959, you are
trying to emtend to other areas of our
country today as your hold ig being cor-
roded in different parts of our country.

L Later on you dismissed the NTR
Government which enjoyed maiority. In
Tamil Nadu also you played that game.
dismissing one party ‘and Jater on ally-
ing with with them to get oower, In

.
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Jammu and Kashmir you dismissed the
elected Government of Mr. Faroog Ab-
dullah apd divided that party, propped up
another faction ‘and put another person
in the Chief Minister’s seat, Later om,
you struck a deal with Mr, Farooq Ab-
dullah, and as a junior partoer to Mr.
Farooq Abdullah now you have come
back to power. Wha is the simple logic
of all this? Even in a small portion of
our country you cannot teleate any other
political force coming into office. You do
not hold panchayat elections of the muni-
cipal elections. -

THE MINISYER OF STATE OF THE
MINISTRY OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT): May I
intervend for a minute? Ag far as the
coalition agreement with the  National
Conference is concerned, it is only when
the basic principles were agreed upom by
both the parties, of national integration
and unity of the country when that
party agreed—Members of that party are
available, and you can ask, them—then
only we agreed, not without thal

SHRI GHULAM RASOOL MAT(‘O
(Jammu and Kashmir): It was only dn
the basis of identity of toughts that th
Congress Party and the National Con
ference have joined hands,

SHRI RAJESH PILOT: Identity of
cause in the pational interest, t

SHRI V. GOPALSAMY Qumil
Nadu): You have achieved your purpose,

SHRI NIRMAL CHATTERJEE: (West
Beneal): You are perfectly right, Buot
was that so when you entered into an
agreement with Mr. G, M, Shah also?

SHRI GHULAM RASOOL MATTO:
Leave that alone,

! -

SHRI ALADI ARUNA  dlias V.
ARUNACHALAM: Earlier you did not
have policy of unitv and integrity? You
answer to the House, whether you had a
policy of unity and integreity earlier or
you have it only after entering into the
nlli:lncc'
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THE VICE-CHAIRMAN (SHRI H.

HANUMANTHAPPA): Both of you are
speaking,

= SHRI ALADI ARUNA glias Vv,
ARUNACHALAM: Let him explain to
the House, (Imterruptionsy ... |.. ....

SHRI GHULAM RASOOL MATTO:
Please try to undersiand, You should not
mix expediency with basic principles,

THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA): Subsequently
yon can meke use of your chance, (In-
terruptions)

L}

SHRI GHULAM RASOOL MATTO:
I again say Try to understand the differ-
eénce between expediency and basic princi-

SHRI NIRMAL CHATTERJEE: You
forget that Mh. Farooq's father most of
the time spent his life in jail under inde-
pendent India, (Interruptions)

SHRI GHULAM RASOOL MATTO:
Ouwr basic principles will not change.

SHRI DIPEN GHOSH (West Bengal):
Where had the basic principles gone at
that time?

-

SHRI V., GOPALSAMY: What hap-
pened to the basic principles of Mr, Sheik
Abdullah? You have compromised your
position,

SHRI M. A BABY: The simple point
is that lust for power, lust for remaining
in power, whether it is at the Centre or
in a local panchayat or a co-operative
society, has gone into the head of Con-
ress (I) in such a manner that no other
political force is being tolerated it gets
elected to a panchayat or to a munici-

’ pality or to a small State. This is the fact
which we have been cxperiencing all along
in our country, This itself proves that it
in Congress (I) ruling at the  Centre
which is murderinz the democratic values
in our country_ and this august House
should take note of thig fact,

[ 2 MARCH 1988 ]
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Now, Sir, I would like to mention
something about unemployment, Already
many erudite colleagues of mine have
mentioned about this aspect, Recently on
28th of February a repor¢ of the Asian
Regional Team on Employment Promo-
tion, an o1gan of ithe International Labour
Organisation cam¢ out, It says that in
the ycar 2000 A.D, there would be more
than 15 crore unemployed in our country,
This is the study of the organ of the
1LO. So, when the President speaks on
hehalf of the Government about the new
employment peneration programmes and
all that, we have before us the result of
a study of a very efficient team  who not
only went into the details of the unemp-
loyment situation in our country, but in
many other Asian countries also. Tt is
very interesting to note that this Study
has mentioned what China could achieve
in this regard from 1974 to 1984, During
the last ten years 460 lakh (46 million)
jobs could be created in the People’s Re-
public of China, This means generation
of employment to this extent is not some-
thing impossible, Bu¢ here what has hap-
pened in our couatry? Even according to
this study the quantum of unemployment
in our country is going to increase. I
do not want to go into the remifications
of this, how this is going to increase the
crime rate in our country, how this
chronic unemployment is going to drive
innocent girls 1nio anti-social activities,
1 am not going into the poignant effects
and ramifications of all this  but this
proves that this Government has bien
failing and this Gevernment is going to
fail if the same policies are going to be
pursued in future. In this connection I
would like to mention that many State
Governments are coming forward  with
imaginative programmes  such as food for
work and so on, 1 would like to know
what is going to be the response of the
Central Government in thig regard, If
foodgrains can be procured properly and
if according to the percentage of popula-
tion in each Statc, the foodgrains can be
given as loan to be kept as a capital for
emp'oyment generation programmes like
village roads, «mall bridges and things
like that the construction work cap be
started and this will gve pew employment
opportunitics. At the same tinfe efforts to



=

223 Motion of Thanks on the [ RAJYA SABHA]

[Shri M, A, Baby] * P

eradicate illiteracy should be taken up ‘on
a war footing, because we will be reach-
ing the 21st century with the highest num-
ber of illiterates in our country, This is
a pational shame and this is going to be
a national shame also, If you want to
do away with that, we will have to have
imaginative programmes We have people
with degrees not having any employment.
On the other hand you have crores and
crores of illiterate people in our country.
Why can’t we have an imaginative pro-
gramme to bring ia this human resource
of educated people who can teach the illi-
terates at leas to read ang write? This it-
self can be a good job, The question is ;hat
there should be an imaginative approach
towards this problem and there should be
sufficient efforts to earmark the material
resources for such programmes, But what
unfortunately the Government engages in
is not to take up meaningful, imaginative
and constructive programmes, The Gov-
ernment, as I mentioned already is only
efficient in engaging in corruption.  The
Government is efficient only in concealing
corruption and in protecting the corrupt
people, those who are too friendly with
those who are controlling the helm of
affairs, those who are having a free hand
in taking away the valuable resources
from our country and depositing them in
foreign banks and will not disclose the
details of such things, This is the type of
Government which shows its
efficiency only in engaging in
corrupt activities only in des-
troying democracy—only in in-
creasing poverty, This Govern-
ment does not have any ear to
hear the pangs of the people of our coun-
try, That is why we raised 5 demand that
this Government has no right to continue
in power, This Government has lost its
mandate and the only correct thing for this
Government would be to tender its resigna-

3.00 P.M.

tion and 2o in for fresh elections, With
this demand T conclude, )
SHRI KAPIL VFRMA (Uttar Pra-

desh): Mr, Vice-Chairman, Sir, I strong-
ly support Mr, Kulkarni’'s Motion of
Thanks ‘jon the President’s Address, T
congratlate the Government headed by
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Mr, Rajiv Gandhi for its achievement at
home and for its foreign policy which
have received support of all progressive
sectiong of the people in our country, I
will not cover the familiar ground, _I-
would not repeat what my able colleagues
in my party have said. I will concentrais
on two points about our foreign policy,

T welcome the efforts made by our
Prime Minister to solve the Afghan pro-
blam and the initliative taken by him in
approaching the Pakistan’s President and
supporting Mr. Gorbachev’s efforts and
his announcement that the Soviet troops
would be withdrown from Afghanistan,
Our Prime Minister telephoned the Paki-
stan President to come here for discus-
sions, But he declined to come here, Hes
comes for cricket matches, He will not
come for such an important¢ issue, In-
stead he suggested that our  emissary
should be sent and a date was fixed for
the visit of our Foreign  Secretary to
Pakistan on 1st March but later on we
heard from them that they have no time
and their Foreign Secretary, Mr, Noorani
had to go to Geneva. But they could have
come here tomorrow and readjusted the
visit, It only shows that Pakistan is not
interested in any settlement of the Afghan
probem, They do not want India to plan
the role in it though Pakistan’s masters—
the United States—and the Soviet UnipL
are appreciative of our role, They want us
to play a role in this region—whether
Pakistan likes it or not, We are a major
power in this region at least, I venture to
say that Pakistan ha. a vested interest,
in my opinion, and they want that the
Afghan dialogue should continue because
this is a question of.bread and butter for
them, So long uas this problem of Afgha-
nistan continues they will continue to get
money and armaments, The money will
20 to ¢heir pockets They are  getting
$ 4.02 billion aid from America iy the
form of agrmaments and most-sophistica-*
ted weapons and they are going to use '
these weapons agzainst India, They have
turned Pakistan into a huge base for
America. Tt suits America and it fits into
their global stratepy. They want to help
Pakistan and that I why despite violation
of their own laws and knmowing as they
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do very well that Pakistan through clan-
destine means has acquired the  power,
ability and capabiiity to make a bomb,
they arc giving all kinds of aid, Sir, as
a privatg citizen of India, as a private
Member sitting on this Bench 1 feel that
a time has now come for India to review
its options on the question of bomb. The
time h., come again and as I have ex-
pressed many a time we should make a
bomb because in this woerld  nobody
respects the weak. We may telk of
principles but we have to give a proper
reply Pakistan is preparing all the way.
Lock at Siachin and other places. I have
no ttme to dwell on these things. But
Pakistap is trying to influence other coun-
tries with whom we have cordial reiations.

i Sir, with your permission, I will read
a news item dated 28th February from
Dhaka and this news jtem is by DPA,
a German agency and not by any Indian
agency, [ quote:—

+ “Bangladesh, th¢  world’s  second

-y largest Muslim  nation, will  «eclare

-, Islam the country's state religion in the
fitsst major step to Islamisation, religi-
ours pffeirs ministry source said.

On Friday, the resident, Gen, H,
M, Ershad, announced at an Islamic
congregation that he had received en-
Ry thusiastic respsmse tc his proposal to
" make Islam the state religion.”

Sir, this has been published in all the
newspupers, We have nothing but good-
will for the peop's of Bangladesh, We do
not want to interefers in their internal
affairs. This is not our intention at all.
In fact the people of Bangladesh have
played a big roie when it was part of
India in the freedom struggle of India
and when in 1971 they rose against Paki-
stan, we considered it an extension of
our own freedom struggle in the sense
that they were fighting for seculwrism
and Presidem¢ Mujibur Rehman laid the
foundation of a recular State, a modern
State and we appreciated it and we are
all for it, If  this news item is true
I will only say this is very unfortunate,
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Election; a1z gomny 1o take place tomor-
row, Probainy, ey have an eye on elec-
tions and since the Opposition is very
active, thay are trying to get voics on this
basis, We hope ihe people of Bangladesh
will assert themsclves and will s8e to it
that the modernisation in which we are
interesied take place. 1 have already »aid
that we are not interested in their internal
affairs. They can bave any kind of Con-
stitution. They can have any kind of
thing they want, But we are affected to
the extent that z friendly country, a neig-
bouring country, if it becomes theocratic,
the formation of theocrgtic State does
pot heip world peace. To that extent, we
are interested, And second point is, what
is going to happen to thsir minorities who
are 15 per cent? That affects us, 1 will
not go inio the .Jctails for obvious reasons
which the Houss will understand, But I
will only exprcss the hope that this does
not happen and President Ershad’s plan
to declare Bangladesh a theocratic State
is defcated, 1 have not an eye on election,
I am not talking about elections. But I
hope the veoplz of Bangladesh will realise
this becouse thoy have a different culture,
They have a culture which is more akin
to ours than to Pakistan's,

Now, T will refer to  Sri Lanka, The
IPKF i{; playing a heroic role and it is
very clear that the LTTE has spread
2 false news, The LTTE said that the
IPKF is prepared for unilateral ceasefire
or that we arz going to stop our opera-
tion, If they arc interested in uncondi-
tional negotiations, then  they  should
immediately announce that they will not
use arms and that accept the Agreement,
Then as our Prim; Minister has already
said, the doors for negotiations are al-
ways open through democratic process,
1 will not take much time of the House,
Before taking my seat T refer 10 my own
community of journalists. to my own pro-
fession to which T stifl bepona. I am
still a working journalist. I welcome
wholeheartedly the announcement made
about the pension scheme., The Govern-
ment has promised that it will take ap-
propriate step; to introduce the nension
schemz and T congratulate particularly
the Prime Minister, the Finance Minister
and the Labour Minister and T hope, a

e
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Committee of Actuaries will immediately
be appointed and that Committee will go
into this problem and within a month, it
will submit its report. A Bill will be in-
troduced within this Session and 1 hope
all sections of this House will support this
measure because jt is a social security
measure, 1 will also voice the concern of
the journalist community, They will sup-
port this measure because it is a social
security measure, 1 will also voice the
concern of the journalists of India about
the delay in the submission of the report
of the Wage Board which was formed
after a lot of agitsuon, The work has
not been completed yel, 1 demand that
it should be completed within two months
and there should be no more delay and
there should be no more extensions, But
it must finish the work within two months.
‘The point | am trying to make is this,
In anticipation of the Wage Board award,
the employers are trying to bifurcate their
establishments, They are trying to emp-
loy people oin contiact basis and are re-
sorting to other malpractices in order to
deprive us of our due bencfits that are
coming to us from the Wage- Board.
These things must be discouraged and
the Government must ¢ake 1mmediate
steps to seec that such things do not hap-
pon_ The ¢rend, 1 am afraid, is not good,
1 hope the proprietors will see reason.
The Working Conditions Act must be
amended so that the working conditions
of journalists are improved. They are
being put-to all kindg of difficulties at the
- moment, Thegz difficulties must be re-
moved. Part-iime correspondents  have
also got their owp problems, There are
excesses on journalisty all over the coun-
trv about which we read in newspapers
everyday, Thessz must be icheked, An-

other thing  apd the Jast thing, T would
like to point out js that other workers are
paid gratuity after five years of service,
but journalists are paid gratuity only after
ten years of service, 1 want the Govern-
the hon,
Minister, to take notc of this and make
the necesiary amendments in the Working
Journalists Act,

ment, particularly Labour

|
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Sir, once again I support the Motion
of Thanks and I thank you for giving
me so much time.

VPR

SHRI ALADI  ARUNA alias fﬂ

A'RUNAJCHALAM (Tamil Naau): Mr.
Vice-Chairman, Sir, at the outset; I
thank the President for paying tribu-
tes fo our beloved leader late Dr. M.
G.R., in hig Address: This is the first
Addresg of Thiru R. Vénkataraman as
the President, to Parliament, The
President’s Address to Parliament
every year is 'a Constitutional obliga-
tion. It is a traditional way of brief~
ing Parliament not only about the
achievements of the Government in the
past but also about its proposals, sc-
hemes and other policies and pro-
grammes for the future. If one goes
through the entire Address 'of the
President, one comes to the conclusion
that the Government is only making
customary exercises in the spheres of
economy and social measures and
plans. It is not serious about the ra-
dical changes and progressive measures
to be adopted. Bringing the country
to the 21st century hag almost become
an empty slogan like ‘garibi hatao’,
Of course, various exercises have been
done. Noval methodg have been adopt-
ed like meeting the District Magistrates
and Collectors by the Prime Minister.

They are not for the interestg of the—~

States or for
but for the

better
interests

administration,
of the party
in power. Sir, it is the prero-
gative of the Prime Minister—.
I am not going to say anything,
But the Cabinet has been shuffled as
many as 22 times, not with the inten-
tion of removing any impediment or
Bearing up the administration, but to
solve the internal problems of the
party in power. So far we thought
that the Central Cabinet was function-
ing to solve the problemg of the coun-
try. But now we come to know that
it is always preferring to solve party
problems rather than national prob-
lems. But I may remind you that the
problem of Congress is not the prob-
lem of the country. There are 50
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many basic problemg remaining un-
solved. The problem of the Congress
is not the problem of the country.
There are so many basic problems of
the country which are yet unsettled.
has been
struck because of the policy of the
present Government. I am not going
into the qetails of economic and other
matters. I wish to dwell upon them
during the Budget Discussion, Now I
would like to speak only about the
problem of Tamils in Sri Lanka and
the policy of appointing Governors to
the Siates, On behalf of The Mother
in Sri Lanka two most respectable
elderly women, viz. Annamma David
ana Nasima Vadivelu, have declared a
fast unto death on February 19 in sup-
port of the demand for an immediate
“teasefire by IPKF and resumption of
nczotiations with LTTE to bring back
peace and put an end to the present
impasse, The declaration of a cease-
fire iy quite imperative. Our late be-
loved Dr. MGR repeatedly reguesled
our Prime Minister to declare a
ceasefire. When he was undergoing
treatment inp New York he again met
our Prime Minister in Washington
and discussed the problem with him
and appealed to him te declare a
ceasefire.  Unfortunately on that par-
ticular occasion our Prime Minister
refused to declare a ceasefire. Then
v MGR left the room in five minutes
betause it was a great disappointment
to him, he aid not expect such an ans-
wer from our honourable Prime Mi-
nister. Then, to the best of myv know-
ledge and information, the Prime Mi-
nister persuaded our Chief Minister
to accompany him in the same aircraft
to India to which our Chief Minister
said ‘No’. After his arrival here MGR
prepared 3 strong statement condem-
ing the atrocities and attitude of the
IPKF in Sri Lanka but the statement
‘was not released bhecause of the inter-
wveation of ore ~- the Ministers who
¢ now belonzs tn the opposite camp in
our party. We are againet the mili-
tarv vresence, the presence of JPKF,
in Sri Lanka. It has defeated the
werv purpose of the Accord.. What
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for was IPKF sent there? IPKF was
sent there from here to restore peace
ana normalcy. Now ‘what is the role
of IPKF? More than 2000 Tamilg have
been killed, Thousands of villages have

been devastated and destroyed. Hun-
dreds of ladies have been raped, Who
are responsible for these atrocities?

This is the unfortunate situation our
Tamil people have been put in. This is
the role of IPKF there. It is consi-
dered to be a friendly force. But that
friendly force has become a foe force.
Now what is the impression of the
Tamils in Sri Lanka? The Peace
Keeping Force is more dangerous than
the Sri L.ankan Force. That is why
we should withdraw our force from
there immeaiately, But what is the
argument from the other side? “No,
we are for the implementation of the
Accord, we are for the implementation
of the other terms of the Accord.”” I
would like to ask the Government:
What about your Assam Accord? What
happened to your Assam Accord?
What happened to your Punjab Aec-
cord? Are you very particular about
your Punjab Accord? You have total-
ly forgotten the Punjab Accord. But
at the same time you are killing hun-
dred of our Tamils because we are
second grade citizen in Sri Lanka.
For implementation of the Sri Lankan
Accord yoy are killing our Tamils. At
the same time, are you taking any
stepg in Punjab? What is going on
now in Punjab? Every day more than
ten people, innocent people, are being
killed by the Khalistani group. Since
this January, nearly five hundred
people have been killed.  What cteps
have you taken? Are you really serious
about the Punjab accord? Have you
not made a commitment before this
Parliament that you would implement
the Punjab accord immediately® But
whv are you so serious about the Sri
Lankan accord which is rejected by
both the sides? Neither the Sinhalese
peonle nor the Tamils <upvort this
accord. Under these circumstances.
what is to be done? What is the need
of the hour? To compel our LTTE

peon'e to accept the accord? S
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SHRI V. NARAYANASAMY (Pon-
dicherry): Your LTEE?

St xEea S Coe < 3 1 -

SHRI ALADI ARUNA alias V. ARU-
NACHALAM: Yes, our LTTE. [ am
pround of them. Mr. Narayanasamy, L
will have to remind you and I will
have to remind this Housz og one
thing. In these twenty centuries the
Tami] worlq has produced so many
scholars, so many pinlosophers, so
many Wwiiters; so many speakers, but
it hag not produced an outstanding
military commander iike Mr, Prabha-
karan. He is the only commander who
has created history. Now he is fac-
ing an army of one lakh, Have you
heard of any such person in the werld?
I am proud of that ana I belong to
that stock,.. (Interruptions). ..

- ~

SHRI V. NARAYANASANNY: Tiwey

are only eliminating your own Tamil

population.

4 -

SHRI ALADI ARUNA jlias V. ARU-
NACHALAM: You are annihilating..
(Interruptions)., You are annihihating
them. Sir, the point is that the pur-
pose for which the IPKF was sent
there has not been served. What for
was the IPKF sent there? Is the pre-
sence of the IPKF liked by the Sin-
halese? No. Is it liked by the Tamils
after all these gperations? No. Then
where is tho need for our country's
forces to be there? We are losing our
own army people. I sympathise with
them. Have they ever sacrificed to
this extent on the Pakistan border?
Have they ever shed blood and lost
their lives to this extent on the Chinese
border? Then why do you allow them
to sacrifice their lives, to lose their
lives, in a friendly countiry against
our own brethren? That is why I once
again appeal to the honourable Prime
Minister in this House to withdraw
the IPKF and to negotiable with the
LTTF, Without the co-opuration of the
LTTE, nothing will materialise in Sri
Lanka. They are the people and they
are the Tamils as far as the Sri Lankan
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Tamils are concerned. You can create
any puppe., you ciap create any dum-
my, But that will not solve the prob-
lem.. (ntdrruptions), Mr, Narayani-
samy, don't misguide your party and
your Government.

'

SHRI V. NARAYANASAMY: With.
out Mr, Pirabhakaran , the LTTE will
not survive.

=

SHRI ALADI ARUNA alius V., ARU-
NACHALAM: No, no. Mr: Pirabhaka-
ran is the commander and without
Mr, Pirabhakaran the LTTE will not
survive. There are hundereds of Pira-
bhakarans and they are not cowagdass
like you and me,

Sir, the point here is that the with-
drawal of the IPKF is guite essential
in the present context. That is num-
ber one. To honour our ladies who
have declared a fast unto death, lo
save the precioug lives of these women,
kindly declare a ceasefire ana negoti
ate with our militant group, the LTTE,
They are not a party to the accord
Again and again I say that. But they
have agreed. . (Interruptions).....

SHRI V. NARAYANASAMY: TESy
have agreed.. (Interruptions).... »
SHRI ALADI ARUNA aiias V, ARU-
NACHALAM: I am appealing to you, °
Mr. Naravanasamy: Don't misguide

Parliament and misguide the nation.

Sir, they have agreed to co-operate.
To agree to co-operaie is different
from giving consent and you must
know that. If you ask me to ex-
plain, I will explain, In 1937, youl~
agreed. The Congress Party was oppo- |
sing the Act of 1935. Then it partici-
pated in the election and won the elec-
tion and then foimed the Government
and then left the Government. It does
not mean that the Congress Party had
accepted the Act of 1935. These are
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the skilful ways, skilful political stra-
tegies, adopted by the Congress. What
was adopted auring the days of the
freedom struggle is being followed by
my Tamil brethren now. What is
wrong in that? So, they are prepared
to.co-operate. You please get their co-
operation. Without their co-opera-
tion no proposal is going to be success-
ful. That is more imperative for this
Government and I have to remind
them of this.

Then, Sir, regarding the policy of
appointing Governors to States this is
a judicial office that we accept. But it
is not a political office also. It is the
office of an executive head. We must
be very careful in celecling persons as
Governors. During the discussion in
firstly, it
wag preferred to have an elected Go-
vernor, Then, we opposed the 1935
Act only because of the daiscretionary
power of the Government, I am not
able to remember the name of the Go-
vernor-General at that time. The Con-
gress Party, even though they won
the election in the beginning, refused
to take the power. They wanted to get
an assurance, at least the deletion of
the article in the 1935 Act which au-
thorisedq the Government to take the
power of the State by sending a Go-
vernor or Governor-General, respec-

" tively.

Gandiji met the Governor-General.
But the Governor-General said: No,
we will act according to the Act, I am
not the authority, the House of Com-
mons has the authority to say any-
thing about the 1935 Act. Why I am
reminding you about this, Sir is be-
cause in the 1935 Act you are opposing
the discretionary power of the Gover-
nor. Now, vou go through the nowers
of a Governor. He is now entrusted
with more powers than a colonial Go-
vernor. Sn +the (Governor is now purely
a colonial institution to controt the
State, We must be free from this
number one.
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Then, Sir, during the discussion in
the Constituent Asembly the guestion
of elected Governors was taken up.
Then the Centre wanled to control
the States as imperialist people. So
they droppea ihat proposal. Then they
thought of a panel from which a State
could elect one. That was also drop-
ped. After that, a consensus was
reached that Governor should be ap-
pointea with the consent and in con-
suitation with the State  concerned.
After 1967, to the best of my reading
and knowledge, non-Congress State
Governments are not consulted in the
matter of appointing Governors. More .
than that, at least during the periol

of Nehruji, non-political, more judi-
cial people more people who served
in non-controversial areas, were pre-

ferred for thig office. What is happen-
ing now? Pure Pradesh Congress lea-
ders have become the  (Governors.
What does it mean? It is an indirect
way of usurping the power -where you
are defeatea, where you have no
mandate. There you are by way of
appointing one Congressman usurping
the power. My point is that at the
Centre where we have the Executive
Head, the President, we have accep-
ted the principle of election. The same
principle should be extendea at the
State level also. To get rid of this
problem, to solve the problem amic-
ably {0 the satisfaction of all political
parties, Governors in States must be
elected by both Houses there. Then
alone the autonomy of the State will
be properly protected. Then alone the
interests of the State will be properly
safeguarded. Otherwise the colonial
‘way of controlling the States will be
prevalent for ever. If vou persist in
your present policy, then I remina
you, Sir. that the non-Congress States
will be forced to launch a direct action
against vou. Again I remind you that
if you are very serious in this policy,
in the nsme of national integration,
in the name of national unitv, what-
ever the pretext, whatever the scape-
goat you adopt, if you follow this
policy, India will be disintegrated be-

cause of your policy, your programme
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[Shri Aladi Aruna alias V. Arfunacha-
lam]

[Shri Aladi Aruna alias V. Arunachalam]
I conclude my speech.
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wg § fedm & ax § *gm AT ZR GARG TA Y T-rar
qEAN § | SE qF LT FT AHAT W | giEe go qarady s m
€ BATO A7 Wad 1 B I W Wags Y & QT @ew  SId
Q@ wOEr g fR'r‘q‘ qifeqT S TFifgq #i¢ g¢ wWiH q  duradr
ST TSN 3w & o3Ea @R ST w owpfeg fan st wiEe
@ aifge | mer-ear-gm T an ol & FgHC T ANAT AR
I g B owreg gwrr @ng gl g @ wnd 97 TR ower wgd
g1 @Y ST Fgr w § ouv g T HAGC FTGTH  (F4T)
T aral u¥ gl AT &) We|T &Y
TR g A FT @ ) Ry SHRI SANTOsH KUMAR SAHU
7 fodr asa e ‘Fi 7 a7 (Omissa): Mr.  Vxe-Chairman, .Si1  this

vear the President’, Addres; given to the
Pariiamznt gives a vell conceived, well-pre.
pared picture of the nation. I nise to sup-

BT FUC RA T AT | T &
EER W A AN W@ a.‘t

qaT @A =ifgw 1 me Rl At port the Motion of Thanks which has been
F&, T @ U@ IF UIFET brought before the House by Shri Kulkarni,
AL a9 gAST BT, HFEET At the outset he his pointed out that this
F4I C. vear ha, faced a scvere drought, Thin he
v - po nts out to the Janger of internal and
uF T Tig FLAT  HTET 5 external forces thut remind us of the

secessionist tenden..es, the terrorism that

e ¥ Om CEEANEED
A ug § W ogw a@mda wroad is prevalent in g \ery serious form in the

aaEr G %‘ gH maa w1 413 North-West and North-East frontiers of
'\Té\f 9T =g 7\% % !r(:g RESEEIR the country. This really reguires atient’on
\Tﬂ"’n' -1‘?"]' %rrfgq f& «way & f’f\ of not only the Governmen: but of all th:
& @ At ¥ damy & fefew people, of all the volitical parties existing
aT'S'H g ST qﬁ-qm FHET g- in di}f}feremhpans' gf the cc?unlry. Ix; }::s

" speech he has tried to remind us ot the
qf‘ﬁf‘?&’o'? grafe = = :'ET. pl;omises made in our Constitution, Tt is

fai =@ a1 & FE qedl § our sacred duty to see that those promises

%, el Afﬁzf ¥ W oquEg am are fulfilled, He has said that the ideals of
& xR af ¥ TRe cfar ow secularism and socialism are enshrined in
g_ g T 39 Q‘me q-,g"f 5! our Constitution. These values have to
mﬁf‘m‘é’ﬁ\ %. %R IAFT FTW be upheld and above all integration of the
7{?‘\' E\T zar %I qaqIEe orff Ry nation is also to be upheld.

Sir, it is time that we do not discuss

3 fe o9 qrg_‘ra‘ ! ﬁ-"" AT T matters ot of emotion. When we speak

[qosr T 3T ?ﬁ’: Fq‘_"‘ Y I emotionally, we forget these high goals, we
@ g AT EBZT‘I‘T'T 1 qeAi I forget reality and rationalism, Sometimes.
TgaT 3 ® s fAafess amz ov it is necessary to see that healthy criticism
zq Ht’-ﬂ'liﬁ E iF'TTEI 1 "Fﬂ' %‘«IQ’ is there. Tt is required in a democracy to

rectify mistakes of 5 Government, it is a
welcome feature, but when we speak emo-
tionally we forget these fundamental facts

g £7 s Y § w3 dearg
qifagiie g8 vgsT @7 d@vgat F)

oy ?ﬁﬁ ‘5\13&7{ qg  yrfersde and obviously we commit mistakes, Here
o oggEES = AT \_’Tla'a' | TF FIY we should remember that we are speaking
qfeq SIS AgE & WYy Arau in the highes supreme body of the nation.
¥ &g oar & wT< gA T9134 where the future of the nation is to be

built, When we are discussing all these
things in this House about the goals of
the nation, about the development of the

TR GI57 AAFT g0 qr o OgAIT
AN Fye ar Hifgar § I W

o . "
LA f-o]' Al qm‘_“‘fﬂ ra ’io' national life, whole world is watching us.
A J qu'i Ta ¥ HArwaa w@Tvd So. th’s factor has always to be kep® in

®C OEFAT E g2 R AW ZAT 0 mind
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i
[Shri Santosh Kumar Sahl.}]

Now comiing fo the second point about
the external dangets, we know of the ter-
rorists ipn the border States, Sometimes
they are assisted by certain outside powers
who are not happy with our development.
Sometimes, they are provided with the
latest weaponry with ulterior motives.
These things have been discussed 1o the
House and they need not be repeated here.
But we cannot be blind to ourseives. We
have to look to these aspects, Many of
the hon. members have made a mention
of ihese things and we must be prepared
for everything, We siould not go uunpre-
pared. Sometimes they ave supplied with
sophisticated weapons, Super powers ai¢
helping them, So, we must be carefal and
watchful, Another thing is about ke seces-
sionist lbendencies ¢kpported under the
cover of religious fundamentalism_ abetted
by foreign agencies, This must be curbcd.
That is the greatest danger in our cuunlry
today, Sometimes c¢hauvinism, regional
and linguistic fervour, create very dan-
gerious tendencies and if we do not think
of all these things, these may come out
as hydra-headed creatures infutures and
creale many a splitting  situation in the
national picture, for which we will be
blamed in future, whoever is in power, It
is the responsibility of all citizens, all poli-
tical parties to look into these factors
which have been rightly pointed oui in
the President’s Address.

This year, we have passed through the
greatest drought of the century, Becanse
India had achieved something in the
Green Revolution, we could come out of
it, Out of 35 climatic zones, 23 zones
suffered from scanty rainfall and drought.
And some parts of thc country faced
floods also, There was i3ss of crops and
damage to crops, Production was much
less. Because we had a buffer stock of
23 million tonnes, which was sound ¢lan-
ing, and the Green Revolution had achiev-
ed something the country could tace this
difficult situation,

At the same time many hon. Members
have brought out in this House tha: the
kisans are unhappy, They are vibraling
with new ideas, new expressions of rising
expectations, What gre  their problems?

3
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Shri A. G. Kulkarni has rightly pointed
these out. Anybody who goes to the vil-
lages comes to kmow that the baiance of
trade or balance of economic situation‘:,is
not in their favour, The prices arc riging~
and they are not getting justice. Thal is
their feeling. Still worse is the plight of
small and marginal farmers. The Guvern-
ment 1 spending a lot on subsidies for foed
sufficiency by way of subsidised fertilisers
and other things, But their share jg much
less. The dryland farmer and the smal] and
marginal farmer have to do distress sales
almost, because in our country there is
no proper marketing organisation to help
them. Unfortunately we had thought
that the cooperatives would develop, but
they have not developed and the market-
ing agncies have not developed. So they
are the worst sufferers in this situation &
rising prices, in this economy which is
developing, The other sectors enjoy a
favourable position; they can command
the economy to get benefit out of it, The
farmers are very much discontented for
which we have to take proper precau-
tions, That is what I want to submit
through you to the Government, -

Again there must be a dream in the
country so that the poor people wao pro-
duce, for whom Shastriji gave the slogan
of ‘Jai Kisan’, must have 5 dream also.
Rightly it has been told that we are giving
a lot of money for irrigation projects, But _
there must be an integrated trrigation
scheme, The ongoing projects must be com.
pleted quickly, but it is a3 long-cherished
desire of the people of India tna: from
Ganges to Godavari, to Mahanand, Nar-
mada and Cauvery there must be an iute-
grated irrigation scheme. Let a start
be made in this. No land should go unir-
rigated in this country, Let it takea de-
cade. But irrigation does create 5 hope of

new pastures for  everybody, We
are spending huge amounts on iural
employment which is no doubt neces-

sary but without hopes and gspirations
without a dream without people’s partici-
pation these achievements will not touch
the hearts of the people, That is the ctisis
of the day today, Let us be very fair be-
Cause it is a question of nation-building
it is not 5 question of who has donme jt
and who has pot done it.
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Coming to other points the President

. has touched upon many points. Unemp-
loyment problem is a very imporiint
problem, Many Members have gpoken
_ _about it, It is true education is very nece-
““ssary, Besically this Government hag tried
to do something through ‘Operation Black-
board’ to develop primary education, to
give a new programme and to start navo-
daya Schools. But there must be proper
monitoring. Without proper momitoring,
these ideas will not be imple-

mented, So, it is high time
4.00 PMy" that We must have a
proper curricuium, We

appreciate what the Government
hag accepted so  that science and
technology must go to the villages, The
new generalion of students must be able

= o know about it so that science and tech-

nology can go in a big way in their
part of life. But, at the same time, Sir
only science and technology cannot deve-
lop everything. There must be 5 spirit of
mission, there must be j spirit of work,
there must be dignity of work. That urge
for creative work, that urge for constiuc-
tive work must be incuicated more in the
national spirit without which probably we
wil] be producing some greater forces
which will not be properly guided. So, that
iy what is more important. That must be
looked in‘o.

Then, we are happy that science and
technology has been given proper direction
Rightly the Prime Minister has iold the
other day in the House that Prithvi the
missile which has been experimented
showed us that our scientists and technolo-
gists could produce something which we
should be proud of, The whole Hcuse
thanked them for that, Such , thiag has
been produced and we are the fourta na-
tion in the whole world which has produc-
ed such a missile which we have experi-
mented successfully,

India has marcheq ahead in these 40
years of our independence, and we shall
march ahead. But at the same time we
have 1o think of this. We have to take
proper precaution, There should be pro-
per urge and people’s participalion at all
levels so that they must have the joy
of participation, They must have a new
urge, a new spirit of pationalism, That

is what is necessary, and for that, it is-
necessary that we must revitalize all the
grass-root  level  organisations which
are: sometimes not properly cared for, It
is not only the responsibility of the Cen-
tre but all the State Governmenmis also to
sec that these democratic organisations at
the bottom level function well so that
more people can participate in it.

Coming to other points, Sir, tke Presi-
dent  has rightly said about the other
things, that we have got sea-bed mining
and other things which are very new not
only to our country but to the world, The
President has spoken about many of the
new achievements, many of the new goals,
social objectives, Nationa] Commission for
Scheduled Castes and Scheduled Tribes,
housing schemes and many other things.
it is heartening that we have taken it
very seriously in the rural aress,

I was thinking of one thing which we
have been neglecting year by year. That
is the regional imbalance which is the
main cry in the Sixth Five-Year Plan.
Many of the States like ny State of
Orissa, Bihar and some part of Udtar Pra-

desh and other places have abundant

natural resources but they are not utilised.
Why? We have the Planning Commission.
It is the duty of the Planning Commission
to see how the natural resources can be
utilised and how these poor areas can be
developed, If a black hole is there unaer

the sun, it creates problems for the whole
of the nation. So, we have to see hew the

regional imbalance can be solved, how

* that can be developed. Otherwise, the
whole nation will suffer,

SHRI RAM AWADHESH SINGH
(Bihar): %8 TTH AVHIT F 7T F0T |

SHRI SANTOSH KUMAR, SAHU:
Let me speak. I am speaking at a differ-
ent level,

THE MINISTER OF STATE IN THE
DEPARTMENT OF MINES IN THE
MINISTRY OF STEEL, AND MINES
(SHRT RAMANAND YADAV): It can-
not be understood by him.
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SHRI SANTOSH KUMAR sAHU: It
is not only the natural resources which
make a State rich or make an area rich.
It is how you utilise it. The whcle ques-
tion is this, So, that must be scen from
the economic survey. These areas are
growing backward year by year, They
are not growing. It is necessary that the
Planning Commission must lock into it

There is an imporiant thing also, The
Planning Minister has told the other day
that extra money has been put into these
areas for development, Has that money
been really spent or not? Witnoul proper
evaluation, monitoring, probably, we will
never see development. The oackwardness
will remain which will again .reate eco-
nomic dissatisfaction that will create ano-
ther problem, political problem. It will
become costly for the nation again to
create a sense of nationalism and to main-
tain balance there. So, it is vary important
that these aspects must be Inoked into.

Anyway, the President has rightly poin-
ted out achievement, has pointed outour
dangers and the problems before us, and
it is necessary that we have to give more
importance to the agricultural problems.

At the same time, we know, the small
and marginal farmers cannot earn their
subsistence from agriculture, So, at the
samsz time he has told that the cottage in-
dustry and other subsidiary industries must
be given importance which Mahatma Gan-
dhi thought of. Unfortunately thosc things
have not been given much importance
Now it is necessary to undeistand that
merely allotting money will not de. In
States it must be -looked into that  the
subsidiary and other industries and han-
dicrafts are developed so that they give
income to the poor families, which is
one important thing not to be ignored.
Our planning must develop {rom the
village level jtself. Towards that enJ it
is a must to have household survey of the
agriculturists, Then only can we see the
“light of the day. Planning has to be so
devised that it helps find out the panacea
at the right level so that we can give
justice to the poor and achieve the target
which we thought tha planning will do

-_— e —
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in our country. That is rzally envisaged
in our Coastitution and we must fulfil it.

With these words 1 support the Motion
of Thanks to be sent to the hon. Presi-
dent for the remarkable spcech which hz,
has delivered to Parliament, .

SHRI GHULAM RASOOL MATTO:
I rise 10 support the Motion placed befora
this House by Appy Saheb Kulkarai thank-
ing the President fo: his speech.

From the President’s speech the poin
that has gtruck me the most is in para-
graph 3:

“Qur vision of India is of 5 land
whose unity and integrity gre invalner-

able to external ‘threaig or internal
weaknesses;
—where the ideals of democracy.

secuiarism and social'sm ensnrined in
our Constitution are fully realiszd;

—where all relizions and cultures
flourish in an atmosphere of mutual
respect and cooperation.”

I believe this is the foundation of our
Republic. If at any point of time we de-
viate from these two important principles,
we will not then be doing service to our
country, I find that the present Govern-
ment is trying its best to uphold the tradi-
tions of democracy and secularism in India
to the best of its capacity,

The President has also said that ‘in the
last 40 years we have progressed aiong
this path illumined by Mahatma Gandhi
and Jawaharla]l Nehru, We shall adhere to
it, com; what may, with the determina-
tion and courage instilled in us by Indira
Gandhi’. In my opin‘on this is the time for
all of g whether belonging to that side or
this gide, irrespective of party affiliatisns
to rededicate ourselves to theze basic fun-
damentals of our Constitution, If we do
that, we will be 5 united India. Nov enly
will we command respet in the comitv of
nations, but *he fovndation: wil] be such
that nobody on earth will be able to do
any harm to us.
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R L T 4
1 have offe thirig fo say that our country
is 5 continent and in this conilnent we
h.ve faced this year one of the severest

s Croughts 1n 100 years, It is the prudent

~

policy of having accumulated buffer-stocks
that in spitc of setbacks that we have ex-
perienced, there has not been any starva-
tion death, This is a tribute to the inge-
nuity of our policy of having crcated the
buffer-stocks.

To my mind there are one or two grey
areas, One of ihe grey areas is vur popu-
lation explosion which my friead, Shri
Prashant, has also referred to. We may he

oing what we g-e doing. For instance 20
million accepters of contraceptives aud
¢rp2y things we have produced bug we have
not evolved a national consensus on this
issus. I spoke about the matter in different
fora when the Prime Minister was =also
there, T told him that 5 national conscnsus
on family welfare programme must be evol.
ved. T also told him that you have been
culling meeting of the Opposition parties
quite often on different issues but, to my
mind, the most important issue for which
an all-partv meeting should be convened
is to evolve a National Policy on Popu-
lation. In spite of our zll-round econumic
developrment it all gets nullifieq by the
population explosion. We have not done
mach in this direction, I had the privilege
of going to China and I saw how they are
progressing in this regard, It js rrue that
there have been many occasions when
undue advantage has been taken by one
party or the other in the implementation
of this programme, That is why . want
a national consensus so that the programme
for family planning is implemented as a
National Pol'cy and a Nationa] Program-
me. A

Sir, 1 go to the next area and that is
with regard to agriculture, The Agricul-
ture Minister has stated ip a conference
the other day that in gpite of drought he
has fixed a target of 175 million tonneg of
foodgrains for the current year, That is
a good idea. But the important thing to
which the President has referred is the
need of increass in  the produciion of
oilseeds and to this T add pulses. [ want
the Government to give special aitention
to the prodvrction of these things because
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edible oil and pulses are the common
man’s need in India and we arc having
shortage of pulseg and edible oils and we
are importing these in 5 very large quan-
lity, So the thrusi of our programme, gs
we have done in the case of Green Revo-
tution is that we should concentratc on
the prodaction of pulses ang edible oils
and then assure our own people th~t with-
in a period of two years we will attain self-
sufficiency in edible oils and puises. To my
mind, this needg special attentjon.

The next point is with regard ic public
sector, There ig no doubt that the public
sector occupies o ccmmanding height and
it has occupied commanding heights in cur
mixed economy, But the problem of ac-
countability of public sector has not been
done to the desired exteat. I submu, Sir,
that for thig purpsse the Programme Im-
plementation Ministry is helping the pub-
lic sector undertakings with regard to any
d fficulties that they face, In that Ministry
on or before 5th of every month, they
get a report from the particular under-
taking with regard to the difficuities that
they face in manufacturing or marketing
or finance or any other thing ana the
Programme Implementation Ministry sces
to it that these gifficulties are removed -
Bui 5 new thinking has come to the Heads
of these public sector undertakings, that
is, by sending the report on 5th of every
month, they pass on the buck to the Pro-
gramme Implementation Ministry anJ they
forget about what they have written, This
attitude has to be changed. The executives
of these public sector undertakings should
be told that the Planning Commission or
the Programme Implementation Ministry
is there only to help you and it is for you
to set things right and see that any diffi-
culties faced by them are removed aad
their undertakings shows results. I think
for that purpose their promotion or re-
newal of their contract or enhancement
of their grade should be linked with the’
jobs done by the heads of thesg public
sector undertakings, The Programme Tma
plementation Ministry can only heip but

it is for the public gector undertakings as -

such to see to it that they get ihe help
from the Programme Implemeatation
Ministry gnd the various Ministries but
essentially the responsibility ig theirs. T
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suggest that their pay hike or gradation
should be linked with the progress they
make in ‘that particular public sector under-
taking, Sir, it is gratifying to note that our
«exports have shown a healthy growth
.0f 24.7 per cent in the first nine
months of the current year but the
increase in imports has been kept at
13.5 per cent. With regard to exports,
a comparative figure is understand-
able that as compared to last year, if
exports are higher by a certain per-
centage, that is an improvement. But
with regard to imports, cutting of
imports and Progress in import sub-
stitution, a relative growth figure of
13.5 per cent as comparea to 16 per
cent last year has no meaning. We
have to see to it. We have to see to
it that imports are minimised and
our balance of-payments position re-
maing good. For that purpose, a rela-
tive figure of imports has got to be
taken into comsideration. I ghall be
glad if the President comes next year
with the report that there 'was zero
growth in imports compared to last
vear. That is the point to be taken
into consideration. Sir, the President
hag also mentioned about it in his
addres; that “we are unflinching in
-our determination to root out com-
munalism, fundamentalism ang other
fissiparous tendencies”, He goes on to
say that “Committees of the National
* "Integration Council have been active
in aevising measures for the promo-
tion of communal harmony. The Cen-

. tre and the States must make sus-
" tained efforts ta implement the
| Fifteen Point Programme for the

+ welfare of the minorities. This i a
goal that we have set for ourselves”.
Shrimati Indira Gandhi had intro-
- duced the Fifteen Poiny Programme
for the weaker sections ana the
minorities of this country. I suggest,
~Sir. that the job of monitoring the
progress with regard to the imnvle-
mentation of the Fifteen Point Pro-
gromme should also be entrusted to
*the Programme Implementation Minis-
4ry and they should see to it that
the weaker sections and the minori-
gies are getting the desired benefits
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out of the Fifteen Pointy Programme.
This is my submission and I want
that this should be done by the Pro-
gramme Implementation Ministry. ’

With regard to the
relations, Justice Sarkaria has sub-
mitted his report. Of course, this will
be discussea and the Government has
also stated that this will be discussed
in thig House. The Government{ have
alsp stated that the views of the Par-
liament, the States and members of
public will also be taken into consi-
deration. But my submission, in this
connection, would be that where the
Sarkaria Commission has made speci-
fic recommendations with regard to
the improvement of Centre-State rela-
tions within the present provisions
these should be implemented forthwith
because on that account, there should
be no controversy. There may be con-
troversies with regard to other recoms-
menaations of the commission where
thev have said something for or
against but where within the ambit
of the present Constitutional provi-
sions, they have made certain specific
suggestions, these should be imple-
mented without any further delay be-
cause to my mind, if views of the
Parliament, the States and the public
are to be taken into consiaeration, it

might take some time. But those
recommendations of the Sarkaria
Commission which concern the inter-

pretation of the existing clauses must
be implemented forthwith.

Finally, T congratulate the Govern-
ment that we have reached a point
that we are among the four Nations
who have developed surface-to-surface
missilez. T take *hig opwortunity, on
my own behalf and on behalf o’ myv
party Jammu and Kashmir National
Conference to congratulate the Gov-
ernment for their achievement,

Sir, we have aone the historic Indo-
Sri Lanka Accord. Whatever my hon.
friends opposite have <aid is all right.
But we must see to it that this Acrord.
Agreement, is implemented in both
letter and spirit.

-
Cenire-State
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Finally, Sir, a mention was made
about our relations with the Congress.
I have also statea to Mr. Baby that
our relations with the Congress, our
accord ‘with the Congress, is also
Bjstoric. The President has mentioned
about the elections in Jammu and
Kashmir. Our Ac¢ord with the Con-
gress has been done on the basis of
idemtity of principles. Kashmir, under
the Indian Independence Act, should
have been a part of Pakistan. But
we have, for secularism, for demo-
cracy, accedea to the great Republic
of India of our own free will and
these are the basic fundamentals.
What is expediency? I want to tell
you that the expediency is this, The
Muslim League and the CPI-M are
poles apart so far as basic principles
are concernea. But they are together
in Kerala. It is expediency. But we

. are not for expediency. We are work-

+
A

the basic, funda-

mental, principles. g ®33 § INF
ggdl B Tt LEL
gy 2, W w8 faer 1§ §
fer 1wy glhady s & g,
a® gawlen, amfaen &, o
frw gy fgeam & qY T
F 3, AT N W7 gET FAw
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With these words, again 1 thank Mr,
Kulkarni for having moved this
Motion, and 1 support it.

#[ ITransliteration in Arabic script,

|
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9% wg ameifsE g g weaw
AT SO & GEMAQT FT AEEHL
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o | dfqurr § fafzr Qeds, o
frdaar d&k awismE & wew-

WERT, g% AT I w9 W% 3
ar aFw ‘s’ it ¥ A uw
qS7 HeeT WX A § —

W g A o f&w an ar

@ qHaT @y o Te o p

 gR wE qET &% At oqrel

gl aFar g |

Ty fuadt ara & mwew #
faz &1 =77L,

E-HE # &t waw 8
HHRAT TE | S

'G«'g'r fagm < 39 A o
A AT T oAArer 2§ gEew
g #ifs wQdr 7 owfy w34 W
ST ga Ul wIA wERea T
gfer ot &7 & 91 1 IR W aw
FT Swar F @Y AT ¥ IH S &
TS W oaw qrar o S s W
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AT WEIA Aarl & TEE™ & |
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S F NI, QO fawmm w1 9 AR
gIEeig Teitg ST 1 WrEE OEaT
HYT [EIRAT FT AT | TR Aam
FI WEW a1 fE adE F 59 qEe
§ dgr #1 TG AT G 3T T -
FAT | WAL W FT GG FAV
2 3 A guE d@Ar § ar gq
Tq T FY gAGT F qIEAT A

TgR TegEfy St & s R R g
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wd At ¥ @ g JAfEt T
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‘SR gE § oqdl, af a3 J ga

a1 g A & wded § e oaw

gT E? l”

TSNS AERT, f@ga ;T
AMAT § S I FT AHC H
TAAT EH AT FT Alaw & wigt a9t
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T TEGRT F TH WM F W A
qAMAr & WY TATHSAT T )
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Y @ 3w ¥ &% Uy § 91 #%
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o A HW A FA BT TH AT
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gF g W & fFFw &
fag od HdFR IR ITF Tl A
#F 7z@ W AW W F Th AR
R a0 & (gArE gud T W
g Fragr fear g 0 9ER QU
m%irrﬁé‘sr ¥ oA qR IA
F OAI T W E L TF A
¥ I8 aﬁtr W TR A gy A
qOT BT VY F1F IT AT IR ATAG
3 9%, %r.%a IA FP AR T A
FL g7 £,93 ©h 3@ W @ g.
e AT AN T FAT F IR
F aRT 3§ 3W F Q9 F; deg FA
¥y gD F TaME Iv g9
7= FT farT §1g9aEd & fF 1969
i ftdl ZROT wE St Y @ R
¥ A BT ALDGHO FHAT 911 Iq
¥ qE I W P WY ARNRTE
FH4 T 9T FL AT ¥ fAC 4ma
& AT AT1ET & T3 9T 9961 W
qERAwI FE GAT AT At da FA-
Iy @ ¥ gmﬁw | BT 7
A qANIT FOFAFA AT O
A F e warmt % 4y
qd ¥ ALA WA A [raFA fwar v
TW HCAX F WX wAE | @
WMHT T ATIAF AR S, AF-qT
gag fmar #T ITRT IAN B -
7 AT | WA TEAT H ]S I HeT H
$HF T qAWAE ¥ fAgia ¥ wa-
g famiAl ®1 WA A wE, Tafac
wOrR A AT (wEET @ %
FeRT fBar AT A%, IW M ¥ AT
A% I3 A5, WA F O Fr Feum
#y 21 9% faq Sri%w A ) wia
¥ JeArd HT AT gAG; AET S X
fzar ar | rArdr F A HIrewr 4T
Famar 9r & 19 3w F F5 o ey
gt § @ 3x fg & aw agw
s FTT  gH 1 TF AW F wiEt FY
IeAT WYY HT FM WAT § AT T
¥ 70 B ST FIA BT P FeT
HEN F 13T /W F WEN & I
AT W FIA FAT TR fpar
A fprwm § fadl o § €
g Fgae T ANE) W oA
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feafaa am & ;ﬁr § #X Ao
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UE T A AFT T W AT AN
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FAAT FT AT G TAT R
1980 ¥ =it sfaxr ol F fv
I A AT AT AR HI IAFT
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gare  fadar @t & am oaw
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q@;a,wqf, a % wfawyme ¥ S
799 gEe 919 § I8 g ¢ fr wegfv
A &fagrr &1 e e mgrﬁgr-qg
TR 334 3mE q) § 3¢ fod @
%lvfa'rﬁﬁaaﬁa?ra‘m%m
gfaur H@5tg @i & osE F
fadr 1 =zt 2t ey & fad S e
g § Uy s wfem & @ A
fora awg & drer wdRT W @ & WA
TFEX & G, ARG & TeTT welr
T AT 00 78 AT T F¥6T TG
EHT | Sia @ dfqene JdYy § safad
wer wfadt &1 FwF g Ty afwa
ugrgﬁrwfaﬂ.ﬁﬁaﬁa@@%
T el F T | WF A1g WA F
QT FaAl

=t Fv'hqrﬂ' :
|

e HT Hreq

st T wIaw fag ol @ wE
farar 21

s} GEE ;WO oA 9l
% @Tew ¥ saray evew & faar £

st T wqaW Tog - W e WA
FT 9wt & | F a7 @y ata wgAr g )
"I 3T g5 IO FET FIEE § | AT
qqy Y & fod e @Sy ot fF
& dfaar A fiq qg T AT AF =1
are-qe fear s | g uF qey A7
HIAT e [T gar § | Afge©
qrEt # [IAT AQT IAT FTOGH ETAL
=T1fgd st g% & afew oo gw oad
2 B wen Afedl % wa 9 @ ag
g faedly ¥ wHIT =T 91ar § W7 a9
faar srar g

s QA . HT U G/ FHHC |
A FY TG GeH F WA |




263 Motion of Thanks on the [ RAJYA SABEA

st v e fag : 4-5frae w
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MR. CHAIRMAN Now, I call upon
the Prime Minister to speak.

THE PRIME MINISTER (SHRI
RAJIV GANDHI): Mr. Chairman, Sir,
at first I would like to thank all the
Members those have participated “in
this debate. Many interesting com-
ments have come from the Members,
l some useful suggestions also. Bui the
general tenor of the debate has been

high and has been worthy of the
highest parliamentary traditions.
i maafy oW AmE AE |

LN

g dr a7 o me Afemt AR ST E |

HoUsE  wiEt 0 ong & FI
qeqg A A Ay
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THE MINISTER OF STATE 1IN THE
DEPARTMENTS OF YOUTH AF-
FAIRS AND SPORTS AND WOMEN
AND CHILD DEVELOPMENT IN THE

»MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRIMATI MAR-

GARET ALVA): Mr. Vajpayee is
blushing,
SHRI RAJIV GANDHI: Sir, 1987

has been a year of persistent chal-
lenge. and of determined response by
the Government. It has been a year
of achievement in the face of great
aifficulties. Some  difficullies ‘were
caused by disruptive forces  within
the country, some difficulties by dis-
ruptive forces inspired from abroad
and some aifficulties were caused by
the weather, S e

When in 1966-67 Indiraji

revolution, she
too was faced with similar difficulties,
weather difficulties. It wag her far-
sightedness that has given our econo-
my the strength ana resilience with
which it has met the present -crisis,
with which ‘we have been able to
meet the present crisis entirely
through our efforts and our endeav-
our. We have not carried the begging
bowl to anyone. We have not com-
promised on our freedom of action.
At that time Indiraji’s strategy was

«_opposed by many experts ana tech-

>

, initiated

nitians. It was opposed by certain
myopic elements in the opposite  ben-
ches. Indiraji prevailed because of her
faith in the efforts of our kisans,  be-
cause of her confidence in the ability
of our gcientists, because of her trust
in the performance of our extension
workers. She assured farmers of the
required inputs at reasonable prices,
despite the burden of subsidisng on our
economy. She gave the farmers re-
munerative prices as the cardinal
principle of the new strategy. She
nationalised the banks to give credit
¢at the doorstep of the farmer. She
a system of countrywide
procurement to stabilise the prices
that the farmers would get. Inairaji
ensured that her strategy looked fo
the interests of all sections of our
rural community, not just the farmer
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but also the small and marginal cul-

tivator, landless lahourer and e€ven
the rural artisan,

We doublea our output in two
decades because of her integrcied

vision of rural India, her sympathy
and understanaing for .each segment
of our rural society, because of her
assiduous attention to inputs, to costs
and to subsidies. Today, after four
years of bad monsoon, fwo year: of
poor rains followea by two years of
severe drought, we can hold our heads
high and look to the future with -on-
fidence because  Indiraji laid the
founaations which were sure, sound
and secure. Qur drive to maximise the
rabi output is meeting with encourag-
ing success. We hope to limit the
shortfall to 10 per cent of last vear's
output, perhaps even as low as 7 per
cent; but the problem is not cnlirely
over. Dry months are still ahead and
we must not be complacent. This is
the time to be watchful and vigilant.

During this past year. we have dcne
much to mitigate the distress of
arought. Relief programme have been
handled efficiently by and large by
all the States. The ceiling of assis-
tance has been put at the high level
of Rs. 1400 crore with almost half of
it earmarked for Gujarat and Raijas-
than as they were the most severely
hit. Surcharges on taxes have heen
used So that the burden doesnot fall
on the poor and only the rich have
borne this burden.

Using foodgrain buffer-stocks wt

have launched programmeg to gene-
rate employment, to build assets. to
cushion against future aroughts.
Through worthwhile relief schemes

we have ensured that expenditure on
relief became expenditure on deve-
lopment. We have rushed fodder from
areas of surplus to areas of scarcity.
Special schemes for arinking water
have been implemented and we have
taken up special programmeg for
boosting the demand for the output
of the village artisans and the hand-
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loom weavers. This is specially impor-
tant because these are sections who
normally get left out and they face

very  sevete consequences of the
side-effects of 5  drought, The gcnesis
of the Green Revolution was the

scientific breakthrough which brought
in new hybrid seeds. It was also a
complete package of inputs to the
irrigated land leading to self-suffici-
ency in foodgrains, We must now en-
sure that there is no levelling off of
our foodgraing prodauction, The scien-
tific community must be galvanised
into providing answers to the next
phase of the Green Revolution, of
taking it to new areas, expanding it
to new crops and making it resi-
lient to the vagaries of the weather.
Already, the special rice production
programme is spreacing throughout
Eastern U.P. anq is changing Eastern
UP. into the new granary of India.
Dryland farming has been boosted by
w=#e technology mission on  oilseeds
and by the national project for pulses.
The primary cause for our not sur-
passing the 1983-84 record foodgrains
crop hag been the weather ang it
would, therefore, be reasonable to
hope for a better monsoon this year.

Our gbjective must remain to
regain the momentum of the Sixth
Plan in the Seventh Plan. We will
give a new thrust and a new impetus
to agriculture. We have given careful
attention to agriculture already. I
have held review meetings at various
levels and I have given specific direc-
tions to the Planning Commission to
revamp the plan for agriculture. I
have instructed them to reorder the
priorities fo give agricullure the
highest importance. I have asked them
to furnish a detailed district-wise crop
plan for the coming season and I am
told that this 1g almost ready and we
will be looking at it soon. The dis-
trict-wise crop plan will look not only
at the type of crops that are planted
but also the inputs that are required
for the crops, the timing, when the
inputs will come, what the inputs
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are and this is the first time that we
will have gone into such qetails. The
Planning Commission themselves were
a little ‘'worried as to whether they
would be able to compile such delails

so quickly. We have to wait and see. ™

In the remaining two years of the
Seventh Plan, we mu$y regain this
lost momentum, We must hit 175 mil-
lion tonnes at the end of the Seventh
Plan. It is only to this end that the
Budget allocations for agriculture,
farm and rural-related sectors  were
substantially increased and a positive
direction given in the Budget to help
this section of our community. The
Finance  Minister has announced
major fiscal and financial incentives.
We are commitliea to the farmer as
the backbone of our economy. We are
committed to promoting producti
agriculture. We are committed
promoting investment in agricult
We must galvanise the rural ¢
munity by placing the results of the
best technology in the hands of the
paorest farmer, by providing subsidies
where required, to ensure inputs at
reasonbale costs. A question has heen
raisea about subsidies and how they
are given. I, myself, have raised some
questions, whether the manner in
which we pay these subsidies are the
most effective way of utilising this
money for the benefit of the farmer

or for the benefit of agricultural out-

put. We will look into this and if som&
readjustment is required we will definitely
do that,

to see that attractive
prices are glven to the farmers.
Most of all, we have to look not just
at the farmer but at the rural community
as a whole because it is only when
we look at the whole community that we
will really be able to give support to the
farmer. This cannot be done by pitting

the farmer against everybody
5.00 pM. else. Tt cannot he done by

raisng a false dichotomy
between agriculture  and  industry,
it canmot be done bv opportunist allian-
ces with vested interests who only nur-
ture their own interest, who raise un-
reasonable demands and who hold the

We have
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country and the farmer to ransom. We
shall never surrender to such pressures
from vested interests,

- While facing up to the difficulties in
the agricuitural sector, we have pushed
ahead satisfactorily  in other areas.
Infrastructure has done very well, Almost
entirely in the public sector it has return-
ed a performance which would fill the
heart of every Indian with pride. Despite
drough-curtailed hydel generation,
overall power generation has gone up by
7.6 per cent, thanks to thermal genera-
tion going up by 16 per cent, The PLF
which averaged only 44 per cent in
1979-80 went up to 50 per cent in 1983-
84 and has gonme up to 55 per cent in
1987-88_ Coal production has gone up by
102 per cent over last year, Railway
freight has increased by 5.4 per cent over
last year, Overall industrial performance
has been  satisfactory, Despite the
drougt we are likely to have an industrial
growth of over 8 per cent, making the
average industrial growth for 4 yearg in
succession over 8 per cent. This proves
that our industrial policies have clearly
succeeded,

ot oo whit 0 & T oAman
qr wyiafa S & qur wwr @ faan
a7 & F & fod, afew ¥ ot
TEIATAT @ N

st T wEEw

SHRI RAJIV GANDHI:. We will
continue to give full support to the pro-
ductive forces In our Industry, we will
continue to encourage the modernisation
in our industry, we will continue to in-
crease competition in our industry, Al-
though the progress has been good, there

is no room for complacency because
smetimes the effects of a drought vyear
start coming in a little later, We will

keep a very careful watch over develop-
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ments and try to maintain the high mo-
mentum that we have gathered during
these past years, Till just a few years
ago drought meant disaster. The drought
in 1979-80 meant that the GNP fell, it
was munug 4,7 per cent, This year there
is no fall in GNP, perhaps even a modest
increase, Om all such previous occasions
we have seen only retrogression, no ques-
tion of progress. This year, in spite of
the drought we have moved up, For the
first time in the history of our planning
we have achieved 86 per cent of Central
sector outlay target fn real terms in the
first four years of the Seventh Plan,
Never before have we seen such dyna-
misio in invesment, Project management
has considerably improved and many ma-
jor public scctor enterprises will be
coming on stream soon, This ig practical
socialism, socialism which has doubled
investment in the public sector over
one single Plan period socialism which
has pushed up public sector performance,
productivity and profitability. Our com-
mitment iS to a strong public sector and
to greater autonomy for the public sec-
tor, We will be spelling out our plans
in 2 White Porer to be presented shortly
to Parliament,

With many Members we share the con-
cern at the increasing prices, We regurd the
control of inflation as one of our topmost
priorities and we have taken steps to hold
back the pressures of inflation, In 1979-
80, the last time the country went through
a drought, and a drought nowhere near
ag severe gas the drought that we  have
gone through during these past two years,
you wili recall Sir, that the Government
was formed by the benches opposite who
had allowed the prices to go up by 214
per cent,

st T watw Yag : woAww ¥
ff e 9v, A A M aq A
@& TR oW ¥ owem ard
greesg gar AT | e ar #few v
SAQT AE  FI——ATTH SHTT A T
FTEE ATE gree-w T g )

5 st ety WY ¢ W TAREA
¥ sHaT AT WY ag 75 ¥
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ot oW waaw fag : s @
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SHRI VITHALRAO MADHAVRAQ
JADHAYV (Maharashtra) ; It is beyond
his capacity to understand this, _

SHRI RAJIV GANDHIL: In a much
more lrying situation, we have held down
the price rise to under 10 per cent, In
the pievious two years, ioflation has
averaged npear 4.5 per cent per annum,
We have done this by keeping the lid on
the budget deficit, by deploying monetary
and fiscal policies in tandem to contain
prices, by ensuring essential supplies in-
cluding certain imports of edible pils to
meet the shortages, We will continue to
closely monitor the price index and we
will do all we can to hold down inflation,

I am particularly concerned at the im-
creasing Government expenditure, and
especially unproduyctive expenditure.
This must be controiled. We have taken
certain steps, We have been successful
to a degree, but it is nowhere near what
we would have liked it to be, Much more
needs to be done At the same-time, we
must also concentrate on Government
productivity-—like 1 said in the infra-
structute sector, in the public sector, pro-
ductivity has improved tremendously,  but
a iot more still needs to be done,

Mr. Chajrman, Sir| the over-riding pri-
ority is the elimination of poverty, And
the key to poverly elimination must start
with quality education for the poorest and
for ail sections of our society, We can
only remove poverty if there is healthy
economic grocwth and if our anti-poverty
programimes are run efficiently. Sir, no
previous government has earmarked as
large a sum as we have for anti-poverty
programmcs, No previous  government
has introduced as many improvements as
we have in tne administration of these
programmes, . N

Sir, one Member complained about the

leakage of  development funds 20d
development funds not reaching the tar-
getted groups, We 100 are looking at

this aspect and seeing how we can make
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ouy programmeg more effective, (o prevent
leakages and also to  make the admims-
fration oi these programmes more effec-
tive so that a higher percentage of these
programmes is used for the direct benefit
of the target groups, We have tighten
momitoring of progremmeg very substan-
tially tmough many methods including
concirent  evaluation, We  have made
adjuciments, and we have finc-tuned the
programmes to make them more effective.
1 would like to say at this point that
while an leakages are bad, leakages
which aie caimarked for particular cadres
are even Wworse,

SHRI V. GOPALSAMY: Congress
cadres ? .

SHRI RAJIV GANDHI: The povertyg..d
ratio during the Sixth Plan fell drama-
tically, We are siming for similar drams.-
tic reductions in the poverty ratio in the
Seventh Plan, We shall make a deter-
mined bid to end this scourge by the end
of the century.

Government have addressed themselves

to these challenges with seriousness and
success. Regrettably, the same cannot be

said of the Opposition, While this coun-

try was coofronted by the deverest

drought of the century, when the coun-

try was facing threat to its integriy and

security, the Opposition was busy chasing
chimeras in the vain hope that pursuit of

scandal would make up for their paucity

in police, The result was a waste of

the preciovs bme of Parliament,

Some Members have complained about
the time that wag given for discussion on
the Budget last ycar especially on the
Demands of various Ministries, Let me
remind that, .. . .

SHRI V., GOPALSAMY : That bhap-
pens in the Lok Sabba, Your reference
to it in the Lok Sobha was coirect, but
not here,

SHRI PARVATHANENI UPUNDRA
(Andhra Pradesh) : You can skip those
paragraphs. They relate to the Lok Sabha.
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i wNDHI ;. Peghaps the

hon, Member was not sitting right
through the debate,
SHRI V., GOPALSAMY: You are
" .reading the same page perhups.
SHRI RAJIV GANDHI: That less

demands were discussed last year than
werc discussed in the previous year is
the point.

SHRI V, GOPALSAMY: We are not
discussing demandg here.

SHRI PARVATHANENI UPENDRA:
You can skip thosc paragraphs. They
do not relatz to thic House,

SHRI RAJIV GANDHI: Ministries are

. discussed.

-

SHRI V, GOPALSAMY: Mr, Prime
Minister, you have enlightened us, When
you delivered the speech in the Lok
Sabha, it was very relevant, but not
here, This is Rajya Sabha,

SHRI RAJIV GANDHI: 1 will come
to your point also. Some demands are
discussed here.

SHRI PARVATHANENI UPENDRA:
Cut out }hose lines,

SHRI RAJIV GANDHI: Sir,, last year,
the Oppositicn obviously found other
things of more serious importance than
the serious business that was put in

_ front of the House., <

SHRI N. K. P, SALVE (Maharashtra):
This is relevant here, Sir,

SHRI N, F, BALARAM (Kerala): It
is a reflection on Parliament 1 am
SOTTY.

SHRI RAJIV GANDHI: On the Op-
position Members, not on Parliament,

SHRI RAM AWADHESH SINGH:
Opposition is a part of Parliament

THE MINISTER OF STEEL AND
MINES (SHRI MAKHAN LAL
FOTEDAR): Chairman is a part of
Parliament, not the Opposition,

SHRI RAJIV GANDHI: Some so-
called progressive Members have  been
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expressing the reactionary view about

technology, Obsolete technology gives low
levels of productivity, It gives low wages.
It gives low growth or perhaps no

growth,

SHRI NIRMAL CHATTERJEE:
obsolete Prime Ministers, Y

Like

SHRI RAJIV GANDHI: Those that
have been replaced,  Without  growth
where will millions get additional jobs?
These jobs are needed by millions of
younz men amd women in our country,
Nothing can be more anti-worker than
condemning the worker to  outmoded
units which invarizbly go sick, threaten
his job and then .eny opportunity to
mijlions on the Employment Registers.
If the number of «ick units has gone up
eight-fold as has been said in one of
the Houses, the basic reason is...

SHRI RAM AWADHESH SINGH: In
which House?

SHRI RAJIV GANDHI:
member _

YOu Ie-
SHRI RAM AWADHESH SINGH:
You recollect,

SHRI RAJIV  GANDHI:
member,

You re-

SHRI DIPEN GHOSH: The difficulty
is that ghost writers are not two, Only
one ghost writer is there. You are
reading the same speech which you had
given there, You have not gone through
the debate which has taken place.

SHRI RAJIV GANDHI: Mr. Ghosh,
I would like to remind you that I am
speaking on the same  President’s Ad-
dress.

oY Ty s fag - afer agi #71
FATT 9% AT E | TAQFA H ST
AT FZT E, AT AT g1 & QL
FT w17 7zt AET A1 § )

SHRI V. GOPALSAMY: Lok Sabha
Members made different points and
Rajya Sabh; eMembers made differemt

points, Never before it has happened,
Sir.?
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MR, CHAIRMAN: The President’s
speech is same, I iead the same speech,

SHRI M. A. BABY: The speech same,
but the debate was different.

SHRI PARVATHANENI UPENDRA:
Sir, why can’t he lay it on the Table
of the House, as th¢ Budget is laid
here? That is enough,

SHRI SATYA PRAKASH MALA-
VIYA (Uttar Pradesh): He should re-
ply to the debate in the Rapya Sabha, He
is not doing that,

SHRI V. GOPALSAMY: It is ridicul-
ous, The spcech for the Lok Sabha is
being read here,

SHRI RAJIV GANDHI; What do

you mean by ridicolous?

SHRI RAM AWADHESH SINGH: It
is an address by the Prime  Minister,
it is not a reply by the Prime Minister,

SHRI RAIJIIV GANDHI: Perhaps the
hon. Member would like to define ‘ridi-
culous' for me,

SHRI V. GOPALSAMY: When the
speech required by the Lok Sabha is
read in the Rajya Sabha, that is ridi-
culous,

MR, CHAIRMAN: Kindly keep order
so that the business may go on,

SHRI SATYA PRAKASH MALA-
VIYA: The reply should be in order,

SHRI RAIIV GANDHI:. The basic
reason for sickness of industry is out-
moded technology bad management and
unthinking trade unions, Increase  in
manual labour as the only answer to
increasing employment is a non-answer,
It is not a solution. Such a policy will
bleed the economy white, It will ensure
galloping sickness and it will only in-
crease unemployment, To end the curse
of unemployment what is needed first is
proper education and fast growth in the
economy, We would like to see the
workers educated so that they cannot
be exploitsd whereas there are some par-
ties who would like to keep the workers
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uneducated so that  their umions can

exploit them,

\\. -
it TR wadw fag ;e At

HqT & F |

SHRI RAJIV GANDHI:
employment we peed fast economic
growth, We necd a2 constant  upgrada-
tion of technology and skills on the iob
Sir, as techuology advances the same
worker will find that the drudgery in
his job is reduced, higs productivity -
creases and his wages get enhanced,
Meanwhile increase employment  oppor-
tunities will develop for those that are
waiting in the gqueue, Our policy has
given two yearc of excellent labour re-
lations. These two years have raised a
new consciousness of the imperatives for
higher produciivity, lower cost and beted
ter quaiily 1m management as well as in
labour, We have given greater partici-
pation 1o labour ir. management.

-
For proper

Sir, the Congress is not only the
party of the farmer but it is also the
party of the working class, It represents
the employed, It represents the unemp-~
loyed, Tt also represents the unorganised,

st vw wauw tag @ FE Ol
T FG TATHE—3gIE T g A ?
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MR. CHAIRMAN: There is 3 common
courtesy, Everybody wants to hear and
you also hear. If you disturb the wnoie
thing gets. (Interruptions). srg | SQq

ATE ST |

SHRI RAJIV GANDHI: Sir the,
Congress does not promote, ag some
parties do_ the interests of a small mino-
rity of the working class to the detri-
ment of the vast majority of the work-
ing class.. ((Interruptions),

i
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Sir, we intend to strengthen the dis-
trict planning process. After my meeting
with the District Magistrates I have. .
(Interruptions), Sir, I am glad that he
is amusing himself, All rilght 1 will
answer your question first, Sir, I have
invited the Chief Ministers to attend the
meeting. Al except one have attended
the meeting and accompanied wme to
the workshop, Those who have accom-
panied me and sat through  with the
Magistrates have found  the encounters
rewarding and very useful

SHRI PARVATHANENI UPENDRA:
Revolting?

SHRI RAJIV GANMNDHI; Rewarding,
There was only one Chief Minister who
declined fo attend,

SHRI PARVATHANEN] UPENDRA:
Very wisely,
™ SIIRI RAJIV GANDHI: First he dec-
lined to attend and then he complained
of a conspiracy bebind his back,

SHRI PARVATHANEN] UPENDRA:
All non-Congress (I) Chief Ministers have
opposed your scheme,

SHRI RAJIV GANDHI . The hon,
Member need not protect hig  Chief
Miniiter on every ground at least when
he knows that he is wrong, He should
not ¢mbarrass himself, Sir, fet me be
very clear that there was only one cons-
piracy that we are hatching with me D.M.s
and that is to have more  responsive
administration, (Interruption),

SHRI PARVATHANENI UPENDRA:
But you should be more responsive be-
fore vou teach that, You are not at all
responsive to the Opposition or to the
Opposition delegation. How can you (esch
responsiveness to them when you refuse to
meet a delegation? (Interruptions)., Wo,
no, he refused to meet a delegation
and he ig teaching responsiveness to the
District Magistrates,

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND:
FAMILY WELFARE (KUMARI SAROJ
KHAPARDE): An Oppoition Member
of Lok Sabha has already resigned be-
cause of corruption today (Inferruption).

SHRI PARVATHANENI UPENDRA:
You are not accessible even to your own
party-men, your own Ministers and you

'
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are preaching responsiveness.., (Imerry;-
tions). !

SHRI RAJIV GANDHI:; Sir, we have
asked the Planning Commission to look
at the 8th Plan starting with the district
plan, We would also like a certain
amount of flexibility to be built into the
district development process so  that
therc is space for local adjustment of
various programmes, We will be looking
at both these aspects in  the coming
year, Sir, during the last year, we have
had to impose President’s Rule in Punjab,
Representative  democracy was  given
every opportunity but the elected leader-
ship failed to rise to the occasion and
there is still insufficient evidence on the
part of any faction of the party elected
to power for readines to face up to
terrorism  with determination and with-
out ambiguty, Only with such readiness
can the mormal political process be re-
estabiished. The menace of  terrorism
cannot be left unchecked, Firm police
action is essential and indispensable for
the unity and integrity of our country,
For severul months after  President’s
Rule, secuity force, were gaining on the
terrorists. In recent week the terrorists
have had some cerissly successes but if
we are firm in our resolve, then ulti-
mately it is we who will prevail, Sir, the
elections in  Tripura have generated
some heat over the declaration of Tri-
pura as a disturbed area, (Interruption),
Let me just say that the question of
whether Tripura was a disturbed area
or not has been answered by the verdict
of the people of Tripura, (Interruption).

SHRI DIPEN GHOSH: Your party
has secured 24 seats. Our party has se-
cured 26 seats. Which number is
greater, 26 or 247 The Left Front has
sccuted 504 per cent of the popular
vote,

SHRI RAJIV GANDHI: Sir, the hon,
Member has very good numbers, I am
sure, he iy a mathematics professor in
his spare time, But I would like to re-
mind him that his Government is not
in power. (Interruption),

SHRI DIPEN GHOSH: Because you
murdered democracy there. Because you
vitiated the atmosphere there, You have

P
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brought down that Government, (Inter-
ruption),

SHRI SUROMAL 3EN (West Bengal):
You are the professor of horse-trading,
(Interruption), | Y

-

SHRI RAJIV GANDHI: Sir  thc fact
is that the people of Tripura have re-
jected the CPM. {lmterruption),

SHRI DIPEN GHOSH: We challenge,
hold the elections again. .

SHR] RAIIV GANDHI: And [ would
further like to say, the fact is that the
CPM is not accepting the verdict of the
people. (Interruption),

SHRI DIPEN GHOSH: You are in
alliance with the TUJS, Your party is in
alliance with the TUIJS,

SHRI RAJIV GANDH] : Have some
respect for the people of Tripura, (In-
terruptions)

SHR! NIRMAL CHATTERJEE: The
hon, Prime Minister is raising his voice,
Let us take it casy. (Interruptions)

SHRI DIPEN GHOSH: You have alli-
ance with disruptive forcegs there, (Interrup-
tions). _ -

SHRI RAJIV GANDHI: When I
raise points that I want to raise, they
object, When T answer points they have
raised, they object even more vehe-
mently. (/nterruptions)

SHRI DIPEN GHOSH: You have to
answer, You answer, (Interruptions),
For the first time in the history of India,
electiong were held by deployment of
army, (Interruptions)

SHR1 RAJIV GANDHI. This was the
most peaceful election that Tripura had

ever had, Let me also say.. (Interrup-
tions) Let me also say that not the
CPM, not the Congress, nobody in

Tripura complained about the army
presence till the counting started, (In4
1erruptions)
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SHR{ DIPEN GHOSH: No, you are
nnt speaking the truth, (Inferruptions).
Mr, Chairman, he is misleading  the
House, He cannot misiead the House,
(Interruptions) On 29th . January itself, =
the Chief Minister of Tripura had ob-
jected to it, He cannot mislead the
Heuse, (Interruptions),

SHRT PARVATHANENI UPENDRA:
I am on a point of order. The Prime
Minister is not correct, On the 30th
January, itself, all the non-Congress hief
Ministers jointly protested against  this,
(Interruptionsy,

te

SHRI DIPEN GHOSH: He cannot
mslead the House by speaking untruth,
Ou 29th January itself, the Chief Minister
of Tripura had protested against the de-
poyment of army all over the ‘Statt:.'ﬁ

(Interruptions)
MR. CHAIRMAN: Now, kindly hear.
(Inmierruptions)
SHRI RAJIV GANDHI: let me re-
frace the answer. (Interruptions)
=t YW waaw fag - T
ag qY carge wre fifaas & 1 www T
FFgr fFmar dagw fat 4 grsTEe
"W HFT wwawmIwEFE X
Emﬁﬁm“remr%f%‘...(m-
).

s r e e

T w'era THT 45 e 1
AT ATTATT gSE T F | WIT AT
T OF e & :rg"r Supill

(Interruptionsy . _ (\' T
SHRIT RAJIV GANDHI. 1 will rephrase
the answer. (Interruptions).
SHRI DIPEN GHOSH: You teil the
truth, ‘

SHRI NIRMAL CHATTERIEE: You
cover the untruth. (Interruptions)

SHRI RAM AWADHESH SINGH:*

MR. CHAIRMAN: Nobody can inter-
rupt like you do. You are doing it which
jg just not permissible. If you go on in-
terregting like this, how can the proceed-
ings go on? (Interruprians) .

*Not recorded.
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SHRI RAM AWADHESH SINGH:*

MR. CHAIRMAN: Without my  per-
mission you are speaking. How can the
House proceed? Please, sit down (Inrer-

ruptions). Let us hear him. (Interrup-
tionsQ.

SHRI RAJIV GANDHI: 1 remeber
reading a report after the polling had
taken place. I am sorry, When 1
sopek earlier, I meant, after the polling,

not befere polling. Yes, There were ob-
jections in both the Houses after the poll-
ing took place. I remember there was ; re-
port which said both an office-bearer of
the ruling party and an office-tearer of the
Congress party had separately given state-
ments in Tripura which said that the
army had not interfered with the voting in
any way and they were totally away from
the booth everywhere. (Interruptions)
o

SHRI DIPEN GHOSH: He is mislead-
ing the House, (Interruptions), Now, Mr.
Chairman, this is a _question of privi-
lege. This is a question of privilege. Ths
Prime Minister cannot mislead the House
by stating an untruth. The fact iy on
29th January the whole of the State of
Tripura was brought under tha Disturbed
Areas Act after the Prime Minister had
come back to Delhi from Tripura tour.
On 29%h January the army was asked to
tocke over the administration, On 29th
Japuary itself the Chief Ministcr of ‘Tri-
pura had objected to it. And the next
day the other non-Congress (I) Chief Mi-
nisters had jointly issued a statement con-
demning th: bringing of the whole State
unde;r the Disturbed Areas Act and the
deploying of army on the eve of the
election, . .

MR. CHAIRMAN; What he has said
s after the electiong all the sides said thatr
the elections were fair. That is all. This
appeared in the newspapers.

SHRI RAJIV GANDHI: The honour-
able Member has not contradictcd what 1

have said. In fact he supports what I
also said. In fact, he supports what 1
have said. In fact, that is what I have

also said. I thenk the honourable Mem-
ber for supporting me. I would also

" *Not recorded.
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like to remind the honurable Member
that ,if I remember correctly, the Chief
Minister of Tripura thanked the people
of Tripura for the peacefu] voting. If the
Chief Minister of Tripura had thought at
that time that the army had inter-
ferred, he would have said so when he
was thanking the people. Why did he not
say so at that time?

SHRI DIPEN GHOSH: He had said...

SHRI RAJIV GANDHI:. No, Sir. The
fact ig that the question of army ang dis-
turbed areas relating to elections only
started coming up after the counting s‘ar-
ted. That is the fact. The fact is that the
CPM is still not willing to accept the
fact that they have been rejected by the
people of Tripura.

SHRI DIPEN GHOSH: Let there be a
new election and pull out the army. .
(Interruptions).

MR. CHAIRMAN: BEverything is in
the press. Why argue about it?

SHRI M. A. BABY: Whas happened
in Majlispur comstitutency? (Interraption)
Will the Prime Minister explain  what
happened in Majlispur constltuency (In-
terruptian) -

MR. CHAIRMAN. When B,aby speaks
you must not disturb him. Have some
regard for the baby!

SHRI RAJIV GANDHI: Let me re-
mind the Members that the previous
Government in Tripura, . through a dan-
geron, combination of incompetence and
naivete, had allowed insurgency to over-
take that State. Let that not be forgot-
ten.

SHRI DIPEN GHOSH;: Wha‘t happen-
ed ‘n Punjab?

SHRI RAJIV GANDHI. We have dis-
missed the Government in Punjab, (In-
terruptions). T understand the Members:
they are asking usc to declare President’s
rule in any State where the law  and
order gets out of hand. Is this what the
honourable Memberg are saying?

SHRI DIPEN GHOSH: Everywhere
you are defeated.
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SHRI NIRMAL CHATTERJEE: Par-
ticularly after the election in West Ben-
gal, after wha¢ happened in Punjab.

SHRI RAJIV GANDHI. I will convey
the feelings of the honourable Member
to the Home Minister and 1 will tell
him to think seriously about applying
the Disturbed Areas Act in those areas
which are disturbed...

SHRI DIPEN GHOSH: I it your pro-
perty?. . (Interruptians) Tis article 356
of the Constitution your property?......
(Interruptions) . .Ts it the Home Ministry’s
property?. . (Interruptions) .. What is he
saying, Sir?..(Interruptions)..

SHRI PARVATHANENI UPENDRA:
Sir, it is an objectionable statement. That
much 1 can say..(Interruptians) - .

MR. CHAIRMAN:.: He said that s was
a suggestion for action..(Interruptions)..

SHRI DIPEN GHOSH: That is most
objectionable.. (Interruptions),, It is
'most objectionable. . (Interruptions) . .

SHRI PARVATHANENI UPENDRA:
"It is not a responsible gtatement.. (/nter-
ruptions)

SHRI DIPEN GHOSH: 1t is not his
property or hig party’s property
(Interruptions).. It must be expunged...
(Interruptions) Article 356 of the Consti-
tution is not the property of the Con-
gres (1) Party..(Interruptions).. Article
356 of the Constitution is not the proper-
ty of the Prime Minister..(Interruption)

SHRI RAM AWADHESH SINGH: He
has no right to say that..(Interruptions)

ag TETT HAT FT FERIAT HGC F |
s wiaaw Tag (Fex sa?‘:vr)
mwﬁﬁ*&a‘taﬁamy&aawﬁé
(sa3yTR ) ) o
) %T“rrra’ian'?tﬁ : Gﬁagéa"mgra
# wr¥FEgwrg... (szaam)

SHRI PARVATHANENI UPENDRA:
“There is the Constitution and there is a
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Constitutional provision. He cannoOt say
that the Home Ministry would decide it.
The Prime Minister should not speak like
this. . (Inrerruptians) . .

' SHRI RAJIV GANDHI: Sir, T do not
think tha; the Members have understood
what 1 have said..(Interruptions)..lt is
not losy on their minds..(Interruptions)

SHRI SATYA PRAKASH MAILA-.
VIYA: There is g provision under article
356 of the Constitution and he cannot say
like this. . (Interruptions) .. 1t is objectio-
able. . (Interruptions) . .

=Y W wagw fag : ag gAY
T AT & FEEET A g (34
a1a) |

st awwafa : = ww g9dw f5g
i, o amar feeed #T @ §,
wﬁmﬁag”r%ré%l 19T Ig
UF AT a7 <@ & | oEr qaqr @
mqﬁqﬁzqtﬁwwgir%l Iz @
T Tt @ Yy &, ﬁ\ﬁ'ﬁaﬁif
SRR %5 7T, oW T U g9 G617
TFI | I T H/IT AT TFE
FE, AZIAFALIE J?rqw'ﬂa'rgf‘?
“wwmww”rwmu ¥g qT 99
AT & IS F 1 oI ggaT oY
T awAd €1 A A I wvze ¥
AT WA |
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SHRI DIPEN GHOSH. If that is the
humour of the Prime Minister , then it
is 2 misfortune for all of us.. (Interrup-
tions) . .1t that is the leve] of intelligence
of the Prime Minister thep it is a mis-
fortune. He has come down to so low a
level | . (Interruptions)

Mt T wedw fag : s,
T FE R (BEwm)
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SHRI RAJIV GANDHI: Sir, I have
not given any suggestion on my part.
What 1 was saying wag that the sugges-
tion has come on the floor of the Hous
which 1 would pass on to the Home Migis-
ter.. (Interruptions)..

SHRI PARVATHANENI UPENDRA:
‘We will take the houmour, Sir. Bug it is
not for violating the provisions of the
Constitution.. . (Interruptions),. .

SHRI RAJIy GANDHI. Sir, with the
due respect, [ would like to request the
honourable Member if he kaows of any
ares that is disturbed where there are
such law and order problems, to bring it
to the notice of the Home Minister ...
(Interruptions)

SHRI PARVATHANENI UPENDRA:
Delhi, the Union territory of Delhi....
(Interruptions). 'What  about Delhi?..
(Interruptions) . .

SHRI DIPEN GHOSH: Delhi.., (Inter-
ruptions).. .

SHRI NIRMAL CHATTERJEE: There
is one area which is certainly disburbed..
(Interruptions)... There is no doubt
atout that. . (Interruptions) . .

. UR wagw fmg T
g o2l doz i a0 g7 ?

. SHRI VISHVIIT PRITHVUIT SINGH
(Maharashtra). Sir, there is one  area

* which seems to be permanently disturbed

is the Opposition benches of this
. (Interruptions)

and it
House . .

SHRI RAJIV GANDHI: Sir, that juris-

¢ diction falls entirely within your sphere;

and it has nothing to do with the Home
Minister, (Interruptions). ,

In April-May last year there was an
outbreak of communal violence in Meerut
and elséwhere around Meerut. It is ghock-
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ing and painful. Effective action was ta-
ken to stamp out violence—unfortuna-
tely not before many innocent lives were
lost. The allegationg of atrocities have
teer looked into. The District adminis-
tration has been shaken up. Rehabilitation
measures have been undertaken. The fana-
lics have been conmtained ang the funda-
mentalists restrained. We have realised
that since then communal violence has
not flared up again in Meetrut or spread
further, But, by and large the country
hag remained free of any other major in-
cident of communal violence. Our grea-
test asset in fighting communalism ig that
our people are overwhelmingly not
communal. We have a long tradition of
tolerance and brotherbood. (Interrup-
tions) Our composite culture is a reality.
'We have five thousand years’ experience
of unity in diversity. Communalism s
the work of a few misguideq elements,
who sometimes succeed in inciting com-
munal passions by exploiting specific so-
cial tensicos angd disorders. To marginalise
communalisty we need a determined polit-
cal action, we need vigilance in the local
community and the local feadership. We
need an administration that is impartial, is
secn to be impartial, an administartion
that is firm and determined, and determin-
ed in dealing with violence.

SARDAR JAGJIT SINGH AURORA
(Punjab). What about November 19847
(Interruptions).

SHRI RAJly G\AND'H]: Let me say
very clearly that we have taken action
against those that were named We have
starled the proceedings. We have taken
more action in rehabilitating the people
who were affected by these riots than has
ever been done in the history of this
ccuntry or has ever been done since. ...
(Interruptions). Let me say that we will
not feel shy of punishing anybodq. (In-
terruptions) et me finish, Sir. And let
me also say that the ‘kangaroo courts that
were set up dig more harm and damage to
this nation than anything else. Even the
reports of those ‘kangaroo courts’ - have
not been read property by the hon. Mem-
bers who raised this question. T would
request them to go and read these re-
poitg and then come back angd tell me.
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SARDAR JAGJIT SINGH AURORA:
The facts are there. They have mention-
ed who were guilty.

SHRI RAJIV GANDHI: You can re-
read.

SARDAR JAGIJIT SINGH AURORA:
Who said these were ‘kangarog courts?

SHRI RAJIV GANDHI: I call it ‘kan-
garoo court’.

SARDAR JAGIJIT SINGH AURORA:
1 om sorry. It is wrong, It is because
you want to hide something. (Interrup-
tions) .

SHRI RAJIV GANDHI: Nothing da-
mages the system of judiciary than these
‘Aungaroo courts’..{Interruptions) We
should not put up with them. (Interrup-
tions)

SARDAR JAGJIT SINGH AURORA:
You can have a majority. But the truth
cannot be hidden.

SHRI RAJIV GANDHI. It is unfor-
tonate that educated people subscribe to
such methods. It is sad. (Interruptions)
Sir, above all o contain commuaalism;
we need the fostering and preserving of
the v:.ilues and standards of our society

and our civilization, those values and
standards which are embedded in our
culture and in our traditions. Sir,
our traditions of tolerance and  assi-

milation are threatened from two angles
today. The one that I have mentioned is
communalism together with fundamenta-
lism, regionalism amd all the  other
‘isms* that sprout up. It is also threaten-
ed by materialism which is growing in
our society. (Interruptions)

SHRI PARVATHANENI UPENDRA:

They are asking when you have become
spiritual.

SHRI RAJIV GANDHI. I have always
maintained that the Communists are to-
tally materialistic and have no other vaiue.
(Interruptions)

SHRI DIPEN GHOSH: Mr. Prime Mi-
nister; you materialism means kickbacks.

|
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SHRI RAJIV GANDHI: What other
values do you have except materialism?

SHRI DIPEN GHOSH: Your materia-
lism means kickbacks.

SHRI RAJIV GANDHI: Some day we
will discuss that also. Sir: those that live
on borrowed ideology; those that live on
out-dated ideology that is alien to our na-
tion; those that strive to cast our nation
in a foreign mould, they have no right
to talk of ideologies .

SHRI NIRMAL CHATTERJEE: Bor-
rowed technology is wonderful!

SHRI RAJIv GANDHI. Even for te-
chunology, if our hon. friends would look
at their mentors who are now talking of &
‘glasnost’ and ‘perestroika’, they might
open their eyes, they might understand,
they might see.

SHRI DIPEN GHOSH: With your in-
telligence. . .

SHRI RAJIV GANDHI: You ~ don't
need intelligence. I don't have intelligenze.
All you need is eyes and ears. (Interrup-
tions). T talk of systems that have been
developed in India, T talk of values that
go back to thousands of years,

SHRI DIPEN GHOSH. You talk of
borrowing money from the World Bank,
vou talk of berrowing money from the. .-
IMF, you talk of borrowing from foreign
banks, from Swiss banks, You talk of
borrowing technology from America.
(Interruptions)

SHRI RAJIV GANDHI: Sir, like T
wag saying, the Communists are totslly
materialistic. I am talking of ideals and
valves and standards and he is talking of
money (Interruptions)

SHRY V. GOPALSAMY: Our Naval
vessels were permitted to take foreigners

to Lakshadweep. What was the doctrine
behind it? (Interruptions).

SHRI RAJIV GANDHI. Sir. 2 1ot has
beer: said about my going to Lakshadweep.
Let ms say that if any law of this land
has been violated in any way, T am will-
ing to pay for that. (Interruptions).

M
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SHRI V. GOPALSAMY: How the
foreigners were permitted? How the fami-
ly memberg of a man whose name figures
in the biggest scanda] were taken to
Lakshadweep? (Interruptions)

MR. CHAIRMAN: We are not having
a debate on Lakshadweep. Let us not
bring extraneous things. Otherwise there
will be no end.

SHRI V. GOPALSAMY. How they
were taken to Lakshadweep? (Interrup-
tions )

SHRI RAJIV GANDHI: Sir, I have
aot been able to understand what  has
been said but 1 would like to put it on
recorg that if any law of this land was
violated by me or by any friends of mine
or by any relatives of m'ne when I was
in Lakshadweep, I am willing to pay the
price. Let me also say clearly that the
holiday was my holiday angq it was paid
for by tne and there was no Government
expense. {(Interruptions)

SHR1 V. GOPALSAMY: Sir, 1 do net

object 10 the Prime Minister gomg for
a holiday. I do not object to that,
(Interruptions)

MR, CHAIRMAN: Please sil down.

1 am afiaid of your blood pressure. Think
of your blood pressure, Kindly sit gown.

SHRI V. GOPALSAMY: I do aot
object to my Prime Minister going for a
holiday. But I say when there ig a probe
against a man, how his family members
are taken along on the hohday trip?. .
(Interruptions) i . :

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AF-
FAIRS (SHRI M. M, JACOB): Sir, the
rules of the House do not permit having
a running commentary.

MR. CHAIRMAN. The additional rea-
son is that he may have blood pressure.

SHRI M. M. JACOB: Sir uader the
rules of the House, running commentary
is not permitted,

|
|
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MR. CHAIRMAN: | am worrieg about
him also, My interest is in his health also.
And now [ tell von, two of you, that you
are [n the habit ot contmuously 1nterrupt-
ing the proceedings.,

SHRI M. M. JACOB. Sir, rumning
comentaries cannot also be recorded and
cannot form a part of the record.

MR. CHAIRMAN: Normally if any-
thing comeg like this and you know there
is a ruly that if a Member whoever is
speaking, if he does not yield, you have
to stop.

SHRI V. GOPALSAMY: Hg has
yielded.
SHRI RAJIV GANDHI. No, Sir, I

have not yielded on any occasion.

Sir, to inculcate theg right values, one
must look first ay the educational system.
Sir, we bave during these last yeaes bro-

ught about substantial changes in  the
educational -system Our attempt  has
been to bring the best education closest

and most available to the poorest people,
the poorest children in the country, to
bring the best education for the most talen-
ted girls and boys from every segment of
our poor and deprived society, It is unfor-
tunate that our States have not coopcrat-
ed in this endeavour and that there are
still some States in which good education
is not available for the poor children in
that State.

Sir, there are some States that belicve
that they have a vested interes; in ihe con-
tinuation of poverly because when you do
not educate the children of the poor, it
means that you want poverty to continue.
(Interruptionsy,

Sir, there is even one State that belie-
ves thar the core curricula should be
built around foreign or alien ideologies.
Sir, while that State continues to ensure
poor education, for the poor,
happily the rest of the country
forges ahead, Sir, Operation,
Blackboard iy ap exercise to
assist the State Governments in

6.00 P.M.

[ARRA
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equipping primary schools, In an area whnch
is entirely a State subject, we have had to
step in because the States have not bothered
to improve the quality of education in
schools. We muost remember that the Cen.
tre can only provide assistance, suppie-
mentary assistance, and the main task
must lie with the State Goverument,
During these years, over 200 Navodaya
Vidyalayas have been opened; more are
in the offing ang will be opened soon, The
single largest segment of children in the
Navodaya Vidyalayas comes from the
poorest sections of society, and the over
whelming group is from rural areas. So
the target group is the poor rural child
ang the Navodaya Vidyalaya has reached
out to it.  OQur nation will now, for the
firs ttime, be reaching to these reservoirs
of excellence and intelligence which wer2
being by passed because of our bad educa-
tion system. Unfortunately some States
will still have their poor chidren left be-
hingd.

Women constitute half our community.
We bave taken a number of measures to
strengthen women, to strengthen them in
gaining their rizhts, We have passed a num-
ber of Bills. We have made girls’ educa-
tion free upto High School level through-
out the country and now we are setting
up a Nationaj Committee on Women which
will bring together distinguished women
from different disciplines to advise on the
formulation and implementation of pro-
grammes for women.

Our counuty is growing younger, The ave-
dge age has now come down io under 40,
and one of the biggest problems for our
youth i employment, As I said earlier,
we have undertaken a number of program-
mes to improve emp10ymeut opportunities.
We have alsg started 5 number of pro-
grammes for the youth io make them find
employment more easily. In the
education policy, in various
instituiions, we are trying 10
inculcate a sense of enlerprisc and initia-
tive in our youth go that they can come
out and create jobs for themselves where
opportunity is there. We are making onr
youth pioud of India and of its heritage.
We have greatly expanded the programmes
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for youth in every sphere and we have
no doubt ihat with this new thrust in youth
areas, the youth of India will come {>f-
ward to meet the challenges that lie ahead
for our country. = e

Four the Scheduleq Castes and Scheduled
Tribes, we have paid special atiention in
this Budget as you must have noted. We
have increased allocation for their program-
mes. We have during the last year slreng-
thened the Scheduled Castes and Scheduled
Tribes Commissioner. We have rcvamped
the Commission to give it more teeth in
closely mwonitoring deployment of funds
carmarked for them., The minorities are
integral part of our nation, of our many-
faceted, diverse, society. They are a part
of our composite heritage and of our valu.

ed ftradition. India cannot remain India _.d

i we lose any part of the totality of our
culture. Some minorities have, on an aver-
age, done exceptionally well; sometimes
much better than other sftonger commu-
nities. Others, for various reasons suffer
from specific handicaps and need special
attention, The key to the resolution of the
problems of the minorities lies in the con-
scientious implementation of Indiraji’s 15-
point programme. We have gready sireng.
thened ihe monitoring apparatus during
these years, We will do all we can 0
ensure that the minorities play 5 role in
national life commensurate with the con-
tribution that they have made and the
contribution that they can make.

Sir, hon, Members are aware of General
Secretary Gorbachev's initiative to withdraw
the Soviet troops from Afghanisian. We
welcome his initiative. So do all those
who seck a peaceful  settlemeny of the
Afghanistan problem. We are hop=ful that
the talks that are taking place in Geneva
wil] be successful and that ap agteement
or accord signed before the 15th March
so that the withdrawal process can start
two months later as stated.

India has been working since 1980 to
help resolve this problem, Indiraji had dis-
cussions with the Afghan Prime Minister.
There werc many discussions at the For-
eign Ministers’ leve] ang st other levels.
We played a key role in the formulation, {n

o
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the non-aligned formulation, which 1efer-
red to the stoppage of intervention and
interference in Afghanistan which js one
-of the key aspects of the solution if it com-
es about in the coming weeks. 1 had re-
peated talks with Genera] Secretary Gor-
bachev and President Reagan beginning in l
May-June 1985 and continued till recently.
1 also had a long talk with President
Najib, In recognition of the consiructive
role that India has played, both the U.SA.
and the U.S.8.R. have taken us into confi-
dence. The key Afghan personalities have
appreciated our role. Some have question-
ed the need for India to play a role in
the solution of the Afghanistan problem.
« We cannot remain indiffcrent. We have a
. vital stake in what is happening there.
Afghanistan is in our mighbourhood. It is
an integral part of our region, Itis an area
where developments have brought the ma- [
jor powers .into confrontation, close to us,
right at our doorsteps, Now, we have an
opportunity of strengthening the forces of
non-alignment,  That is why I invited
President Zia to Delhi for a working
visit. President Zia has not been able
to come because of pre-occupation with
political activity at home. At his sug-
gestion of my naming an emissary, 1 have
named our Foreign Secrelary as my spe-
cial emissary to go to Pakistan. For sta-
bility in the region, India ang Pakistan
need to work together on this issue. I
wanted to talk to President Ziaon this, In |
evolving a solution, we can work together
for the benefit of each and for the good
of all, T hope, there will be opportunities
soon for wide-ranging consultations,

In Sri Lanka, there has been a signifi-,
cant forward movement, specially in recent
days, in the implementation of the Agree-
ment, . e

SHRI V., GOPALSAMY: The agree-
ment is dead and gone,

SHRI RAJIV GANDHI;: The Agree-
ment sccured justice for the Tamils. It se-
cured unity and integrity for Sri Lanka.
It secured our security interests and it en-
sured non-alignment in the region,

SHRI V. GOPALSAMY: Will the Prime
Minister yield for a minute? i
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SHRy RAJIV GANDHI: 1 will yield
on one condition that he won't disturb me
unless I yield. I must have that condition,

SHRI V. GOPALSAMY: I agree.

SHRI RAJIV GANDHI: I am assum-
ing that that commitment does not end
with this debate.

SHRI V. GOPALSAMY: Sir, today two
Tamil mothers are fasting unto death and
any moment they may die.

AN HON,
given up.

MEMBER: They have

SHRI V. GOPALSAMY: No, not yet.
I would like (o know whether this Govern-
ment would order o ceasefire and initiate
negotiations because on 13th January Mr.
Prabhakaran. the chief of the LTTE, has
written g letter to our hon. Prime Minister,
appealing to order a ceasefire and expres-
sing his desire to come for the talks, There-
fore, may 1 know from the Prime Minis-
ter whether the Government will order a
ceasefire? Everyday there are killings on
both sides. Our own Indiap soldiers are
getting killed and the Liberation Tigers, the
liberation movement youths, are also get-
ting killed. Brothers are fighting brothers
and blood is flowing in the streets of Sri
Lanka Therefore will the Government
orler a ceasefire to end the *being com.
mitteq by the TPKF in Sri Lanka?

SHRI RAJIV GANDHI: Before T ans-
wer the first part of what the hon. Member
has said, T would like to take strong objec-
tion to the word * used in connection with
the TPKF. 1 think the whole House will
stang with me in having that word deleted
from the record.

SHRI V. GOPALSAMY:: I stanq by it
You may not agree with me.

SHRI SAT PAUL MITTAL (Punjab):
You must withdraw the word.*

SHRI V. GOPALSAMY: 1 will not mo-
dify it. T do not agree with you.

*Not recorded.
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MR, CHAIRMAN: The use of the word
*here is wrong and it will not go on re-

SHRI V. GOPALSAMY: All right, I
modify it, killings of the innocent Tamils,
Liberation Tigers of Eelam and of the
IPKF. (Interruptions)

MR. CHAIRMAN: That word will not

go op record,

SHR1 NIRMAL CHATTERIEE: 1 am
on a point of order, My point of order
is this, I do not think that the IPKF is
committing* 1 don’t think, but I am on
the question of light of 3 Member. If
somebody uses a wrong word, can that be
an argument for expunction?

SHRI N. K. P. SALVE:
derogatory and defamatory.

The word is

MR. CHAIRMAN: 1 will explain. The
word used gets a meaning from the con-
text in which it is used.  So, it will not
be on record because it wil] be a siur on
the whole nation. The whole House, 1
know, will be with me.

SHRI V. GOPALSAMY': 1t is massacre
being commited on the Liberation Tigers.

SHRI RAJIV GANDHI; T will not object
to the second formulation of the hon,
Member and let me assure him that the
IPKF is not killing any innocent Tamil.

SHRI V. GOPALSAMY: You are justi-
fying the killing of the Liberation Tigers.
(Interruptions)

SHRI RAJIV GANDHI: [ agree with
the hon. Member that the Liberation
Tigers are killing innocent Tamils,

SHRI V. GOPALSAMY : They are kil-
ling the traitors and betrayers,

SHRI RAJIV GANDHI: The IPKF
has had tn come into protect Tamils from
being killed by other Tamils, That is the
fact. It was only when LTTE started
killmg Tamils from other groups that they
did not approve of or like for personal rea-

*Not recirded,

1
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sons that the IPKF had to come in. Let
that not be forgotten. (Interruptions) 1
would request the hon, Member, Sir, the
IPKF has been given a highly delicate
task; they have been given very severe cons-
traints under which they are to operate.”

SHR} V. GOPALSAMY: Barbarous.

SHRI RAJIV GANDHI: In sgpite of
that the IPKF is functioning with tremen-
dous discipline and dedication, JPKF has

to be commended for what they are
doing. ; .
SHRI PARVATHANENI UPENDRA:

It is beciuse of your wrong policies that
we are suffering.  You sent them there.

GOPALSAMY:- Ag mercena-

SHRI V,
ries of Jayewardene. o
SHRI RAJIV GANDHI; We would

prefer IPKF in Sri Lanka 1o forces of
nations that are inimical to us. The hon.
Member may prefer the opposite.

SHR1 PARVATHANENI
We never saig that.

UPENDRA -

SHRI RAJIV GANDHI: That wag the
alternative. If you would like to think
who were in Sri Lanka before JPKF went
in there, you will know it and if they arc
your friends, they are not our friends.

SHRI PARVATHANENI UPENDRA:
The Israilis are still there. Mr. Jayewar- —=
dene has said that they will not go.

SHRI V. GOPALSAMY: The Sri
Lankan Ministers have saig that they will
not go, The Pakistanis are still there.
You are pressing a military solution.

MY A fay : gwigla wIiew
AT @S ET WA E | & q®
gI9g I ?

MR. CHATIRMAN:

It is a very delicalg *.
situation. %E

Let us not argue.

SHRI RAJIV GANDHI: Sir, T would {
not like to yield. It is essential that the
demacratic process be  allowed iy Sri
Lanka.  The elections have been aunoun-
ced.
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SHRI V. GOPALSAMY: In the grave-
yard. - '

SHRJ RAJIV GANDHI: We have been
assured by the President the elections will
take place by the middle of this year, The
elections in the North and the East will lead
to a single Provincial Council and this
will make the merger a reality.

" SHRL V. GOPALSAMY: At gun-point
you ure going to hold the elections,

SHRI RAJIV GANDHI: Sir, the elec-
tions will decide who .the -Tamils in Sri
Lanka want to support. The démocratic
process will give them the opportunity to
choose their own Tepresentatives to choose
those who will administer their affairs and
it will give an opportunity to test every
groyp or party amongst the Tamils. This
will be, done through the ballot box and
not through bullets.

97 gew ®IA A1W7 | TFF evdA
a:' Lp g ) -

An encouraging indication of return of
normalcy is the flow of refugees going back
to Sri Lanka,

SNy g
SHR1 V. GOPALSAMY: They are
compelled to go back by your Government.

U
SHRI RAJIV GANDHI: Sir, on com-
pulsion has been used by our Government.

SHRI V. GOPALSAMY: They have
submutted;a memorandum to you. They
are not willing to wo there, You are com-
pelling them. i-

]

" MR. CHAIRMAN: You gave a word
and he apreed to yield. Now you should
keep vour word at least.

SHRI RAJIV GANDHI: Sir, ne is vio-
lating his own commitment.
SHRI KAPIL VERMA: Just like his

friend, Mr Parbhakaran,

SHRI RAJIV GANDHI: Sir| we e in
a danger of petting too engrossed in the
miniature of development Yes, statistic.

.
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and indices are important. But more imp-
ortant is the vision of India. India hag al-
ways mattered in the world. We have led in
the word of ideas Our majoi contribuiion
h.s been the enduring values ang standards
to the soul and spim of humankind. Our
national task is to take India back to its
rightful place, to the front ranks of human
civilisation. Development is ap essential
tool in this endvavour. Buy the rea] chal-
enge is response to what lies beyond mere
development and mere growth, Tp that
grea: task the nation 1s summnioned ip this
40th year of our frecdom.

Mr. Chairman, I wish {0 express iy
support top the Motwon of laanks to the
President for his inspiring Address aad
urge the House to do likewise,

MR. CHAIRMAN: [ shal] now put
the amendments which nave ocen moiel
to vote.

Amendment Nos. 38 to 81 by Mr, Baby,

SHRI M. A, BABY: I press my amend-~
ments, Mr. Chairman.

MR. CHAIRMAN:
amendments tp vote,

I shall wow put the

Amendment Nos. 38 to 81 were bt and
negatived,

MR. CHAIRMAN: Amendmens Nos.

82 10 172 and 178 by Shri N. E. Balaram.

Are you withdrawing the amendments?

SHRI N. E, BALARAM: No, no, 1 am

not withdrawing my amendments. 1 press
them .

MR, CHAIRMAN:
amendmen!s to vote.

I shall now put his

Amendment Nos. 82 15 172 and 178
were put and pegatived.

MR. CHAIRMAN: Amendment No.
173 by Shri Chitia Basu. Are you with.
drawing it1?

SHRi CHITTA BASU (Wes: Bengal)-
No St 1 press it.
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MR. CHAIRMAN:

I shall now put his
amendment to vote, -

Amendment No, 173 was put and nega-
tived.

MR. CHAIRMAN: Amendment Nos.
179 to 194 by Shri M. S. Gurupadaswamy,

SHRI M. S." GURUPADASWAMY: 1
don’t withdraw, Sir,

MR. CHAIRMAN:
amendments to vote,

I shall now put his

Amendment Nos, 179 to 194 were put
and negatived,

MK. CHAIRMAN: Amondment Nos
195 to 204 by Shri B. Satyanarayan Reddy.

SHRI B. SATYANARAYAN
(Andhr, Pradech)-

ments,

REDDY
I stand by my amend-

MR. CHAIRMAN: T shall now put his

amendments to vote,

Amendment Nos. 195 to 201 wer. put
ang negatived,

MR. CHAIRMAN:
the Motion to vote.

I shall now put

SHR) NIRMAL CHATTERIJEE: Sir,
before doing that, T would like to say that
the mover of the Motion may have alrcady
withdrawn the Motion. He has not rep-
' 1ty the debate, He has not indicated.

MR, CHAIRMAN: You are ap o]d
Member.
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SHRI NIRMAL CHATTERJEE: You
should cnquire whether he has withdrawn

it.
MR, CHAIRMAN: You are ap older =
Member of the House than myself.

SHRI NIRMAL CHATTERJEE: I am 4
just drawing your attention, He might
have withdiawn it.

It is all right 1
The

MR, CHAIRMAN:
shall now put the Motion to vote:
question is:

. S
“That «n Address be presentey to tae
President in the following terms:—

“That the Member of the Rajya Sabhy _.
assembled in this Session are deeply
grateful to the President for the Ad-
dress which he has been pleased to deli-
ver to both Houses of Parliament as-
sembled together on the 22nd Februarv,
1988,

The motion was adopted. T

MR. CHAIRMAN: Before the House
is adojurned, I offer my greetings to all
Members on the occasion of Holi.

The House now stands .djourned till
11 aM. on Monday, the 7th of Marct, ~
1988.

—ar The House then adjourned at
twentysix minutes past six of the
clock till eleven of the clock on
Monday the 7th March 1988.



